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SECRETARY: Sir, I have to report to the
House the following messages received from
the Lok Sabha, signed by the Secretary of the
Lok Sabha:

I

"In accordance with the provisions of
Rule 96 of the Rules of Procedure and
Conduct of business in Lok Sabha, I am
directed to enclose herewith the Rajasthan
Appropriation Bill, 1967, as passed by Lok
Sabha at its sitting held on the 28th March,
1967.

2. The Speaker has certified that this
Bill is a Money Bill."

II

"In accordance with the provisions of
Rule 96 of the Rules of Procedure and
Conduct of Business in Lok Sabha, I am
directed to enclose herewith the Rajasthan
Appropriation (Vote on Account) Bill,
1967, as passed by Lok Sabha at its sitting
held on the 28th March, 1967.

2. The Speaker has certified that this Bill
is a Money Bill."

I beg to lay a copy of each of the Bills on
the Table.

THE BUDGET (RAILWAYS), 1967-
68—GENERAL DISCUSSION

DR. B. N. ANTANI (Gujrat): Sir,
I rise to offer a few general observations on
the interim Railway Budget as I understand
there will be another occasion to deal with the
subject at length later when the supplies for
the rest of the year will be voted. In the
present era of nationalisation of services,
trade, commerce and industries one will at
once look at the largest nationalised service in
the country, namely, the Railways. The test to
judge the efficacy and indeed justification for
nationalisation of other concerns In India is
the result of nationalisation of this great con-
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cern by way of financial returns, progress in
expansion and the conditions of safety in
travel as well as the general satisfaction of the
employees.

[THE DEPUTY CHAIRMAN in the Chair]

Considered from these aspects I am
constrained to think that this is a mere routine
Budget without vision. It is a Budget based on
mere red-tapism and it is a Budget not based
on a policy of progressivism in a developing
country and if such a state of affairs is allowed
to continue, I feel further nationalisation will
not be viewed with favour in this country.
Beyond that, while conceding that after
nationalisation and independence the Railways
have expanded, the financial and other result.9
have not increased as they should in spite of
rise in the passenger and freight charges. Have
the financial and other results been
correspondingly satisfactory, as they should?
One has to consider. 'Has there been effi-
ciency in the services? 1 consider that
efficiency has deteriorated. The conditions
regarding safety, even after adopting many of
the recommendations of the Kunzru Commit-
tee, have not improved. Look at the number of
railway accidents and the consequent loss of
life and property during the last few years.
Sabotage is not the only reason. I am sure if
the railway authorities will look deeper into it
to find out the causes, they will realise that
indifference and half-hearted work are the
causes of these accidents. The general dis-
satisfaction among the Railway servants is
piling up. To defend the heavy expenditure on
the Railway Board on the one hand and to the
elementary demands of staff, particularly
Guards, Conductors and Drivers on the
other cannot be

explained. The guards, I 1 P.M.
know, Madam, collectively

and constitutionally have
approached  th, railway authorities
communicating their demands, but they are
not yet heard. In the direc tion of
expansion, the approach
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is juore towards improvement of existing
railways than to covering uncovered areas,
even strategic areas. If you look at the needs
of Khandla, for the development of the
Khandla port, why is Khandla-Jhund broad-
gauge railway not being given priority in this
direction? It is , major port constructed for
development of trade, for opening up the trade
of the interior to northern India. Passengers
from Khandla to places in northern India, and
passengers from places in northern India to
Khandla have to have a eleven hour halt at
Palanpur in order to get connection. And when
they reach there, what are the condtions for
them? There is one solitary waiting room
flooded with railway employees, where the
passengers having to take rest for eleven hours
cannot even sufficiently breathe.
Representations have been made about it, and
yet nothing has been done. Now so far as
expansion of th, railways is concerned, as I
said, I again say that attention is being paid
only to the improvement of the existing lines.
Dieselisation except of the Frontier Mail is yet
to take place. When coal has to be brought to
the Western Railway operating in Gujarat
from a very long distance, dieselisation of
railway locomotives is not yet thought of.
Representations have been made through this
House that in the erstwhile Baroda State the
Baroda Government paid about one crore of
rupees °r more for development of what is
known as "Tarapore railway. Why is no atten-
tion being paid to it? Now Khandla occupies a
strategic position and is of great importance
because it is there that our border is connected
with Pakistan's. And yet, when demands are
being made for extension of the railway from
Khandla, Bhadreshwar. Mundra, Mandvi and
Lakhpat Narayan Sarovar up to the western
part of Kutch, no attention is being paid.
When the entire western portion of Kutch is
connected with the border of Pakistan, even
then this railway extension is not being con-
sidered at all. All these considera-
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tions should weigh with the Railway Ministry
when they frame the budget for the whole
year.

Much has been said about the larger
dividend being given to the Central
Government from railway funds, etc. I feel,
Madam, that this is only to show whether the
head is in the turban, or the turban is in the
head. We are not concerned with what
dividend is being paid to the Central Budget.
We are concerned, and the general public is
concerned with the proof, and the proof of the
pudding is in eating it. Railways are a great
concern; in spite of the fact that self-
sufficiency in coaches and everything is
claimed, is overcrowding still avoided? Under
the erstwhile management, when it was in the
hands of private enterprise, in the days of the
B.B. & C.L Railway we used to call these III
Class compartments as compartments for
sheep and goats. Are they better, or are they
worse today? In spite of the mention in this
White Paper, Madam, that so many stations
have been given so many amenities, do these
amenities operate at all? Is corruption being
brought under check? All these things lo&k
very well in the White Paper in letter but, in
practice, I am afraid, Madam, the condition on
the railways has not improved. What
machinery has been created by the Railway
Ministry to find out why these accidents occur
almost every day? The former Railway
Minister, out of exasperation, once cried out
that he was alarmed to think of the accidents
on those nights when telephone messages
reached him informing him of the accidents
that took place late in the night. And then,
when he went to America. Madam, he said
that he was going there to find out how there
were only a few railway accidents there. So
there wa, the benefit of his experience in
America to check these accidents. Now this
House is entitled to know of this aspect.
Coming to the White Paper, it is said:
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[Shri B. N. Autani.]

"Non-suburban passenger traffic
registered an increase of 18 per cent during
the Plan while the suburban passenger
traffic increased by over 40 per cent. The
total number of originating passengers rose
about 32 per cent from 1,594 millions at
the end of the Second Plan to 2,097
millions at th, end of the Third Plan."

In spite of this increased traffic what are the
returns? Is overcrowding checked? All these
are the considerations which should be taken
note of when the new budget comes here.

Now I come to Khandla, to the
Gandhidam railway station retiring
rooms. Of course it is a big station built.
Yet, at the time of derailments, which
are gradually mounting up on this line, on
this strategic line, passengers have to wait
for four hours and six hours. But
catering arrangements  are not made  at
all. And  yet we say that catering  has
been improved. Now for a great concern
like this, for such a nationalised concern, if
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the result is  this, it is really regrettable.
Why is there such general dissatisfaction in
spite of the fact that so many improvements
are claimed to have been made? All
these considerations in the matter of this
strategic line and its extension have to
be brought to the notice  of the railway
authorities at the time of framing its
Budget.

Thank you, Madam. I have done.

MISS MARY NAIDU (Andhra Pradesh):
Madam Deputy Chairman, I thank you for
giving me this opportunity to express by
appreciation for the trouble that the Railway
Ministry and the railway administrations took
to implement certain suggestions made list
year. Since the last Railway Budget was
discussed mor, trains have been introduced
and some more improvements have been
made in some trains. For example, I now
notice in the Grand Trunk Express that the
food trays ar, being placed on the attendants'
berths, and
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not near latrines as it used to be done before.
Once again I suggest and request that
permanent arrangements may be made for
two berths, one upper for the attendants, and

one lower for the food trays to be kept. An-
other thing, Madam. For want of
accommodation and proper uniforms the

attendants that come through from Madras to
Delhi, or from Hyderabad to Delhi have been,
of late, shirking their duties in , way. They
take leave and they leave in between the
stations and ask somebody else to take over
their duties. They are not really shirking their
duties but they do not want to come through,
because they do not have the proper facilities.

Now, Madam, the I Class compartments in
the corridor trains are not at all safe if there is
no through attendant, because when the doors
are kept open, you find all kinds of people
entering the compartments, beggars, loafers
and even thieves, and one is terrified at night
to come out of the compartment and go to the
bath room. So I request the department and
the Ministry to make it convenient for the
attendants by supplying them the uniforms
and by giving them other facilities to see that
they do their duties properly and be on duty
throughout.

Next. Madam, the food supplied to the III
"Class passengers in the long distance trains
is very poor. The caterers should be ordered
to look to their convenience in the two-tier
and three-tier coaches where the orders for
food could be taken just as it is done for the I
Class passengers. The Railways cot most of
their revenue from the third class passengers
and r is only fair that they should be looked
after better.

Coming next to the subject of cleanliness,
Madam, I would like to invite the attention of
the Railway Minister to maintenance of the
trains. At present I do not know if water is
scarce or soap and wax are not there, or
whether cleaners are retrenched of late. I
know that compartments, es-
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pecially the first class corridor coaches
never see soap or water or wax. They are
always and invariably dirty, at th, Delhi end
here, at the Madras end and in Hyderabad.
These are the places that I frequently visit
and I can say that the compartments are not
cleaned at any of these ends. I know that
the coaches are such that with a little soap
and wax they begin to shine and they look
like new ones. Such a beautiful look ca, be
given to these nice painted coaches. But
never never have they seen for years any
soap or wax. [ am' not exaggerating
because I say this only after insisting on this
matter and after complaining at every end at
all these stations for two or three years. 1
would not request but would insist—forgive

me for  saying it—that the Minister
concerned and the administrators at the
top should go to the yards at some time

just to check up, if there are any people who
work on the trains when they arrive there. [
say this because the deterioration has gone
too far and it is too much for anybody to
rectify it by ordering on paper. Paper
orders will not help. If the administrators
really want to do it they must at least once
go and check up themselves and then orders
on paper may help. I suggest that your
ticket collectors alio should be requested to
give a report if the trains are not clean.
Your C.I.D. should go and check up and.
see that the cleaning i$ done.  There are
people to clean the trains. There  are
inspectors to inspect. There are train
inspectors to check up when the trains come
to the platform.  Still I do not know how
this thing escapes them. Trains come and
go as dirty as possible. I am really sorry to
say this. They even become the  carriers
of diseases.  Naturally, when they are
not clean they can easily be the carriers of
diseases. Unless maintenance is taken care
of there is absolutely no use adding more
and more trains because that is next to
useless and we will b, losing everything.
Not only that. Certain trains like the
Grand Trunk Express and the Delux? Ex-
press Train that come from Madras.
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I am told, the same trains have to return. That is
to say, they have very little time in which to
clean the coaches and do all the other things
needed, i think they have enough of workers
and if somebody were to look after the work
and see that this work is done then it will be
done. I feel sometimes while travelling and
hearing the rattling sound that the train might
break at a,y time. That shows that oiling i not
done. So I make a special request tha.t the
Railway Administration should take a little
trouble and ask its C.I.D. to check the | work of
cleaning and maintenance. Then you will find
that in no time the whole set-up will start

working and the thing will be done. Now at the
big stations only the first class compartments
are swept and the latrin<"-cleaned, not the
three-tier and two-tier coaches on the long-
distance trains. Let them please see that orders
are given to get these compartments cleaned
because it is these compartments that need
cleaning most.

The Railway Minister stated that there are A.
C. Express services from Delhi to Bombay,
Delhi to Calcutta and Delhi to Madras and so
on. May . i humbly beg for at least one air-con-
ditioned compartment from Hyderabad to Delhi
in the hot season? We do not want anything in
the cold season.

SHRI P. K. KUMARAN (Andhra
Pradesh): Only in the next Five Year Plan.

MISS MARY NAIDU: Andhra Pradesh is

backward and

SHRI N. PATRA (Orissa):
Pradesh is backward and not Orissa?

Andhra

MISS MARY NAIDU: Does not my hon.
friend know that Andhra Pradesh is
backward? Andhra Pradesh is backward
industrially and economically. The per capita
income in Andhra Pradesh is lower than the
all-India average. Therefore, is not Andhra
Pradesh backward? Out of the Rs. 2,400 or
Rs. 2,500 crores spent during the Third Plan I
learn that
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only Rs. 48 crores are invested i Andhra
Pradesh which is the largest of the South
Indian  States. Take electricity. Our
neighbouring State of Madras which is much
smaller than Andhra Pradesh has four times
more of electric supply. Does this not prove
that Andhra Pradesh is backward even though
it has all the necessary resources and
facilities? Of course, we produce foodgrains.
Even then what is the ration that we get in
Vizag and Hyderabad? It is only 6 ounces, the
same as in Kerala.

SHRI M. RUTHNASWAMY: (Madras): It
is a backward Ministry.

MISS MARY NAIDU: Why does the hon.
Member call it a backward Ministry?

SHRI M. RUTHNASWAMY: It is not
progressive.

MISS MARY NAIDU: I may agree with
the hon. Member. Perhaps our Ministers are
busy with other things. Usually it is said that
there are quar-* rels. But what is the Central
Government doing? It is supposed to be the
mother government. Whatever the children
may do the Central Government must see that
all the children get the same kind of
treatment. They should not be left alone to be
neglected on the top of it all.

THE DEPUTY CHAIRMAN: Not a
mother but a father.

MISS MARY NAIDU: Not a stepmotherly
treatment, but we do feel that we have no
parents at all, nor brothers or sisters. Nothing
is left. That is why I say it is a backward
State. I hope the hon. Member is satisfied
now.

I thank the Ministry for having given a
direct train from Hyderabad fo Madras and
thus responded to my request. However, that
train perhaps keeping in line with the general
backwardness of Andhra Pradesh, takes a
very very long time to drag itself from
Madras to Hyderabad. It leaves Madras at
mid-day and reaches
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Hyderabad the next day between 9 and 10.
May I request that the train may be made to
leave Madras, say by 5 P.M. and reach
Hyderabad a litle earlier than it does now? I
know the administrators will always try to do
whatever is possible and so I thank them in
advance now.

While thanking them I would like to add
another word of apprcciatior and gratitude for
having immediatelj taken steps to restore the
displaced Class IV workers last year. For one
thing, the Railway Administration does take
immediate steps to look into the suggestions
made. Here may I remind the hon. Minister of
Railway about the train to the Temple of the
Seven Hills? I have already dtme this before.
This temple is better known in northern India
by the name Giri Balaji. The roads of this
temple are well laid by the State Government
and those roads are there. May I request the
Central Government to make the line from
Renugunta to Tirupati? And then the next step
would be to have an electric train from
Madras to Tirupati. Why not hav, it?  y°* like
to ask for donations the whole of India Will
ccme forward because sometimes I find that in
the hundi even a lakh is being put by an
individual. So perhaps everybody would like
to help in making this line a line for electric
train.

Then last, but not least, I have gol one
request to make and it is this. Please see if
anything can be done to give concessions to
teachers during their winter and summer
holidays. You know teachers are the worst
neglected race in the whole of the nation and
unless they travel about they cannot improve
their knowledge. I do request that teachers
may be given some railway concessions so
that they may be able to go about during the
summer holidays and the winter holidays, go
all round India and thus improve their
knowledge so that they may teach the
children better.

There is just one more thing that I want to
say and that is really my last
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point. The Nagarjunasagar project which is
much talked about and the least helped will
be completed soon and then within six
months there will be enough rice even to be
exported to different places. But the railway
line cannot be laid in six months. Therefore, 1
request the Railway Administration that they
should have some plan to see that round about
the Nagarjunasagar area a railway line is laid
soon.

Budget (Railways)

Thank you, Madam.

SHRI J. VENKATAPPA (Mysore):
Madam, it is needless to mention here the
importance of the roie played by the Railways
in the development of the national economy.
At the same time it is astonishing to hear from
the Railway Minister that we are facing a
deficit this year. The two reasons he has put
forth are firstly the shortfall in passenger and
goods traffic which has been affected to the
tune of Rs. 8.20 crores and secondly the un-
expected increase in the dearness allowances
to be paid lo the staff which has amounted to
nearly Rs. 3 crores as a result of both of which
the anticipated surplus of Rs, 30 crores has
come down to about Rs. 18.60 crores in the
current year that is, 1966-67. Out of 12
million tonnes of anticipated additional traffic
only about 4 million tonnes materialised
which means ther, is a shortfall to the extent
of nearly 66.6t> per cent. I really cannot
Understand how this could happen in a
developing country like ours. I can understand
this happening in a country where there is
stagnation or where the country is fully
developed but i fail to understand how in
India where we are still in the process of
development such a thing could happen.
Perhaps our estimates were not based on
realities. This brings out the fact how our
plans are and how the estimates are not based
on realities. Maybe due to over enthusiasm
they prepared unrealistic estimates at the
commencement of the current year. I would
however like to point out to the Minister
concerned that if the goods movement is
quicker we can increase
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the capacity of these empty wagons by nearly
30 per cent. I can point out many instances
where the goods traffic is unnecessarily
delayed. I myself had experience of this delay
just two three months back. We had to get
seed potato from Simla for agricultural
purposes and for the goods to reach from
Simla to Bangalore it took nearly a month. If
it could be regularised at certain points like
Delhi, Vijayawada and others they can le-
duce the number of days and bring it down to
nearly 15 instead of the present one month
which they take. At times it takes even 45
days to reach Bangalore. If these unnecessary
delays in the movement of goods can be
eradicated it would help them to increase the
capacity of the empty wagons which can be
put to further use in the areas where they are
needed.

The Minister has also said in his report that
the sister Departments could not utilise the
available resources to their full capacity and
so they have cut down their allotment for the
current year.

Now with regard to deficit financing I want
to make one suggestion. This deficit just
forms about 2.5 per cent of the total
expenditure that is incurred on the Railways,
if with a little effort they could effect a saving
of about 3 to 4 per cent in their expenditure, it
would come to nearly 40 to 50 crores and that
would help him to overcome deficit financing
and also help him not to com? to the Central
Revenues to borrow Rs. 22 crores which he is
proposing to do. Would it not be possible to
effect this saving of 3 to 4 per cent in the total
expenditure? It should not be a great difficulty
for him to save 3 per cent in the total
expenditure on the Railways.

With regard to amenities I would like to
mention that for the third class passengers it is
horrible on the trunk routes to travel in
summer. Amenities like fans and sleeper coa-
ches should be provided wherever long
journeys are performed by third class
passengers. The amenities pro-
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vided for the higher classes also are not up to
the mark. We have experienced that
sometimes electricity is not there, sometimes
the faru are not in working condition and so
on. Will this not amount to harassment of the
passengers when they h;.ve to perform long
journeys? How can you expect the passengers
to travel from Bangalore to Delhi in a hot
summer without fans? Again the facilities that
the Railways provide to the passengers must
have some relationship to the present-day
thinking. Nowadays when everybody is
thinking of going iast if the railways were to
maintain an average speed of 90 miles how
can eyou attract passengers? That is the main
reason why the passenger traffic is coming
down. To t'-avel from Poona to Bangalore if
one needs 25 to 30 hours how can you expect
people to make use of the railways? So 1
would like to bring to the notice of the
Railway Minister that it is necessary to
improve the speed of the trains by means of
dieselisation and other methods if you want
the passenger traffic to pick up. For that it
may be necessary to strengthen the railway
track so that diesel engines could be used on
them. Whatever it is, we have to improve the
si.eed of the trains.

The next thing I would like to bring to the
notice of the hon. Minister is how the Railway
Board is favouring some of these contractors
by not calling for tenders. It has bren reported
by the PAC also that the Railway Board has
favoured only one contractor, a company
called Hindustan Construction Company.
They have been consistently, throughout their
career, preferred by the Railway Board for all
the works. They nave been offered so many
items of work without calling for tenders,
even for instance the construction of a bridge
across the Mahanadi in Orissa, which vrculd
cost nearly Rs. 1 crore, i.e., without calling for
tenders they entrusted it to this firm. I can
quote them. There ™ five or six instances
where without .calling for tenders all the
items of
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work have been entrusted to this firm. It is in
the PAC's Fifty-third Report. Paras 198 and
199 of this Report deal with the subject of
entrusting these works to this firm, the
Hindustan Construction Company.

Then, I would also urge on the Government
to take up and provide new lines where they
have been neglected ever since we became
independent, i.e.. from 1947 not even a single
mile of new line has been constructed either in
Mysore or in Orissa or in Assam. These are
the thren> backward States as far as the
Railways are concerned. Economically Orissa
and Assam are the most backward areas.
Unless we provide good transport, we cannot
expect development as far as the national
economy is concerned. So, wherever we need
economi; development, it is necessary to pro-
vide facilities for the transport Of agricultural
commodities and industrial commodities. I
would request ithat special consideration may
be given to Assam, which is a hilly area, and
also to Mysore.

As far as Mysore is concerned I would like
to bring thi; to the notice of the Minister
concerned. He is also fortunately from
Mysore. Many a time it has been brought to
his notice and also he, as a Member of
Parliament, had brought it to the notice of the
then Government. There is need for providing
a railway Line to lacilitate the transport of ore
to Karwar harbour from Hubli. This is an
important link route, which work, out cheaper
also for the mine owners. The cost of
transport from Hubli to Karwar would work
out to Rs. 4 per tonne, whereas the same ore,
if it is carried to Cochin or some other
harbour, would be~h"Sr-ly Rs. 7.5 per tonne.
In other words, half the total realisation from
this would go towards transport alone. So it
would help them to a greater extent and it is a
primary necessity, which he should take up
for consideration.

Also, there is need for broad gauging some
of these important lines. There is a line from
Poona to Bangalore which connects two
capitals of
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two States. If it is convicted into broad gauge
it will be of greater help to the passengers and
will facilitate quicker transport and movement
'of the ,,goods that are intended to be carried
to Poona and other areas. Agricultural
commodities and perishables like-man-goes,
potatoes and other items are abundantly
grown in Mysore. Then, broad gauging the
Bangalore-Secun-derabad line will be helpful.
It would connect us better and help us to take
our journey via Secunderabad to Delhi.

Budget (Railways)

While on this, I would like to mention one
more point, namely, the department is
lagging in future thinking. I remember the
former Minister of Railways, Shri S. K.
Patil, mentioning this. If we are to take up in
future any new railway line it will be broad
gauge. Yet I cannot understand how
they are now thinking of constructing a metre
gauge line from Salem to Bangalore, which is
still incomplete. A major part of if, has al-
ready been completed, but still it is a waste.
It cannot be properly utilised. That is why I
said that if any amenity has to be provided it
should be in consonance with present-day
thinking. The present-day thinking is to go
faster, but the amenities that we are providing
are those which were existing fifty years
back, not intended to meet the needs of the
present day. I would like to bring to the notice
of the Minister one instance where a
bridge wa, constructed near Seringa-pata. An
agitation is there for board gauging this line
between Bangalore and Mysore. It was only
constructed very recently, I think at the end
of the Second Five*Year Plan. It may be in
1961. It has hardly any space if it has to be

converted into a broad gauge in  future.
What a waste it would be to  demolish it—
and then construct a new bridge across the

river. I do not say they are lacking in
foresight.  The only thing is they are not
taking much care and they are not doing all
these things in the national interest. —They
think that if they complete a work, perfect in
all respects and cater to the needs of
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the public and also the country, for another
fifty years they will be deprived of further
work. If it is with that intention they are
carrying out these works, I am sorry it is high
time they change their mind. If at all
anything, big or small, is done, it should be in
the better interests of the country and it
should serve the country in the long run.
Thank you.

SHRIMATI LALITHA (RAJAGO-PALAN)
(Madras): Madam Deputy Chairman, the two
interim  Budgets presented by the Finance
Minister and the Railway Minister are gloomy
ones. The Finance Minister's Budget shows a
deficit of Rs. 350 crores. With the present
economic strain, the effect of devaluation, the
export trade stagnation, the internal
production affected by strikes and agitation and
the drought situation, prices are showing
an upward trend.  There is also the change in
the party position after the general elections.
These are the factors which are bound to

create a greater amount of deficit financing,
higher taxation and the need for more
foreign exchange. 1 am happy to note that

the present Finance Minister has taken up  the
challenge and [ have every hope that he will
be able to evolve measures for higher
production  and better economic  stability
in  our country. I also hope that the Finance
Minister will put into  practice the 16-point
formula which he put  forward soon  after
devaluation  and check the rise in  prices,
increase production, cut down  non-Plan ex-
penditure and thereby stabilise- our economy.
Whatever  might be the position, one factor
has to be remembered, namely, the financial
position of the country cannot be  sound unless
additional sources of income are found from
time to time.

Now, coming to the Railway Budget, it
shows a deficit of Rs. 15.27 crores. We also
have come to know that the Development Fund
would be wiped out in the current financial |
year. There is also the likelihood of
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railway fares and freights going up. An
increase in passenger fares, especially of the
third class passengers, who contribute the
bulk of the revenue, in the present economic
strain and cost of living, I do not think, will
add laurels to the Government. And 1 want
th, Railway Minister to give an assurance to
this House that the third class passengers will
not be affected in the coming Budget.

At the outset, let me congratulate the
Railways on their excellent iob done in the
movement of foodgrains during the drought
situation. The Railway Ministry is the only
Ministry or one of the Ministries which can
be proud of its achievements and the network
of Railways all over the country speaks for
itself. But there are certain remote parts of the
country like Nagaland, Mizo Hills, Assam,
etc. which need the attention of the Minister.
Unless these areas are connected by railways
and road transport, I do not think it is possible
to have complete integration of these areas
and better movement of these people.

Now, coming to the amenities of the
Railways, I would like to say that about 5.8
million people, more than one per cent of the
population, travel every day in India and the
comfort of passengers is most important as far
as the Railways are concerned. Of course the
Railways have made some significant changes
and also made some progress regarding the
comfort of long distance travelling
passengers, but much has to be done in this
direction. I am happy to learn from the
Southern Zonal Railway Consultative Com-
mittee which I attended last month that they
are going to attach two dining cars to the air-
conditioned coach to Madras, and I hope the
Minister will take up this matter and see that
they introduce the same dining cars in other
long distance trains so that the passengers will
benefit by it.
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As far as the amenities at tne stations are
concerned, the provision of drinking water is
the most important thing and it should be
provided in every station irrespective of the
size and status. It is actually felt during long
distance travel I have had experience of going
from Delhi to-Madras during summer and
found that in small stations we do not get
water at all. Waiting hall, pucca platforms and
benches and improved type of latrines alone
are not enough. I think maintenance is the
most important part of it. I am sorry to say it is
not so. Waiting rooms are invariably dirty,
articles of the furniture are in a horrible
condition; the latrines are stinking. I think the
railway authorities should give more care
regarding the maintenance of these things, and
something has tc-be done in this- matter.

Then I come to the most important thing as
far as I am concerned, and people who are
travelling by train also feel like that. It is
about catering. This question has been raised
in this House a number of times by many
Members including Kumari Maniben Patel,
and this question has not been properly dealt
with by the railway authorities. It is a
common sight to see caterers in the dining
cars with their dirty white uniforms and a
dirty towel on their shoulders which they use
for double purpose, that is for wiping the plate
as well as their perspiration. This is a nauseat-
ing and repulsive sight for every passenger.

Another common feature in the corridor
first class coach is that these bearers bring
khana plates, say about a dozen placed one
over the other, and keep them in the space
near the latrine and rearrange them and dis-
tribute them to the passengers. This is most
unhygienic and repulsive. In the last meeting
of the Southern Zonal Railway Users Con-
sultative Committee I have suggested with
measurement the fixation of a foldable plank
between the two doors of the carriage on
either side.
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and the General Manager of the Southern
Railway, rather the ex-General Manager,
Mr. Gangully, has sent a lettter stating
that a reference has been made to the
Director-General, Research, Design and
Standards  Organisation, Lucknow,
giving details of the proposal and
suggesting the location of the foldable
plank, which may be fixed to the
coaches. 1 hope that if my suggestion is
taken up and the design is accepted,
these foldable planks will be introduced
in all the long distance trains. As far as
the cleanliness of the bearers is
concerned, I think they should be
provided with two sets of uniforms, one
for summer and one for winter, and I
would prefer that the colour should be of
khaki or navy blue, so that it can
withstand heat, perspiration and dirt.

Coming to punctuality and speeding
up of trains, I think the railway
authorities have done very splendidly
and even today I see from papers that
from 1st April some trains are going to
be speeded up. This aspect should be
given more thought for better
administration and progress. I think the
travelling time between Madras and
Delhi has been considerably reduced in
all trains, but I think it is still possible at
least in G.T. Express that we can save
two hours by avoiding unwanted stops.

Then 1 come to the ever-grean
problem of the railway authorities, that
is ticketless travel. Beggar nuisance,
unauthorised vendors in the
compartment, pulling of alarm chains all
these are always a constant headache to
the railway authorities. They should
devise measures to check them. Severe
penalty for ticketless travel and surprise
checks I think can reduce the number.

Then I come to another thing which
has cropped up recently and is occurring
often, that is, the crime and theft in
trains. I think it is high time that the
railway authorities are provided with
adequate security police. I want to know
from the Railway Minister what is
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the strength of the  Railway Security
Police in a long distance train.

In a long distance train 1 feel there
should be a doctor always on duty. I feel
this is most essential. I took my small
child with me in train and she developed
dehydration. I had to wait for hours
before any doctor came. One doctor
came at one station, another came at
Nagpur I think, and another came at
another station. The condition of the
child was critical. Such things happen in
the trains. It is always essential for a
doctor to travel in the train for the
benefit of passengers. I think this will be
taken note of by the Railway Minister
and I hope he will do something about it.

I come now to the reservation facilities.
Of course, the railway authorities are
trying their best to give all sorts of
amenities to the passengers by reserving
the tickets 10 or 15 days in advance. But
when these third class passengers go to
the booking office, invariably they say
"no tickets". I know an instance. Some
persons wanted to travel on the , 18th
April, by the Southern Express. They
were told by the railway booking office
that tickets were not available. I cannot
understand that. They asked for the
tickets on the due date. They said "no
tickets". I think it is also due to the fact
that certain quotas are reserved for the
officials as well as the Members of
Parliament, which mostly go unused, and
these quotas are released only just before
th, train starts, some time before the train
starts. This creates a lot of trouble to the
third class passengers. Something has to
be done regarding it.

I come to the dieselisation and
electrification of trains. Of course it is no
doubt essential. When the world is
progressing so fast, we have also got to
go fast. At the same time when we
introduce dieselisation and electrification
we should also see that it is done
gradually so that retrenchment is also
gradual. Even these people should be
absorbed in some



1199  Budget (Railways)

[Shrimati Lalitha (Rajgopalan).] other
channel; otherwise they will create unrest in
the railways which have been really doing
their job efficiently and which have not in
any way fallen a prey to the Communists.

Regarding trade union also, I do not know
much about it, but still I feel that there should
be only one Union and that union should be
recognised by the Government and there
should be enough co-ordination between that
union and the authorities concerned. This can
really avoid the workers' unrest, strikes,
agitations and other things. But I find that
there are more than one trade union in the
Railway;" specially in the South.

Madam, above all, though the measures are
taken by the Railways to provide comfortable
journey, the cooperation of the public in
every phase of the journey is most important.
The Railways have a long way to go in the
journey of progress to provide comfort to the
passengers and to earn additional revenue
through freights and in popularising railway
travel by introducing more holiday
concession trips, and I am convinced that
with the progress the Railways have made so
far they are bound to become popular and
efficient in the future and an asset to the
country.

Thank you very much for
time to speak on this subject.

giving me
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THA F 7 F $B Aifrai a2 9
AT 2, a1 § za% fag 77 gam am
far arrr #rs ez FeTe Wi gaE FNA
F1 a0 @29 ¥ Fa99 95 FAE AT
A T31€ wmr =Trfed foa & iy
@t gfaar g a0 fax 7 @ & o
AT I F

ufeforadt & arv & g 77 =9
F7Ar & fF &5 v ww F fel §
7z Zar  fr gad oY weeww Fe
art AT # F T TR A% 7 oEmw
Fea & fm w81 a7 aw gy w® Wi 2,
Fei dat %1 feftw 780 e @ A
FNA IR ARG Faz g fw
W FmAT I E I Ay F
w7 qreT a7 faden war s A @
W F a9 fvza & saai 9 A
a=tg 4 w7 a1 feag & w9 g
BraFar g |

OF AT TG FAT A 3 1% 5 gfem
ST AT A TAAT ST 77 AT A
THAT g9 A TTAAT SqTET qHATE BT
¢ & § wwmar § fr omaz et @aw
& q9T AT & "Wiaq 7 faar ara
BT IHY SUTAT IW § AFA a2l
TRIZ | AT AU gAY wd &vAr ¢ G
IH A ¥ WU IVT AT 7 % 79-
uqw My qra feaar gar & AR
A e i 20 ¥ owar
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ama 2 fr wre Tw AT w0 TmAr &
FEdy & ar #15 aHr framwr FEw
Zrr =ifgr foa & Siv A9 d@raq arar
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ST OAE | 9AH FIE UHT eqaedr
z1ar 7z fra & 72 faargs sror a5
fr ot wewr T AT EHET 1 ;W AR
q7 A7 =1 AT 77 F4 @r=E AR
0 F o a1 g &7 wdr ST ey
JAT F 1 A IH AT § TEC FoE
=rqear AT arfgr fora & 57 draq
ATAT F1 TAT FATAT AT "EH ATT FART
Zfeq faar s @&

Sz RAMT TR 9T AT g AR
aFHTEZ 47 T3 § AR AL H § AT
g fr o v #f faus  waw
oA AET 3ITE T @ wifs & ag
dgar Z fw A fea 39 9 % @97
g9 AT § Al #§ Faw Fur g
a1 9 A F AT WA AT 0 FET
fF famin Fasoz 9= 4 510 )

FOWA & A1 A g AF FAT 8
fo 47 a1 gor A1 9T I ¥ THoAT
fowp 2 wiw 97§ www A1
faviardt azdt 7 28 99 o7 Fo9T
F art # fowad agdt af @ w4
i1 faadr fomma gt 7€ @ su @
SATAT 3T FT FEr AT & 1 Ffwd
fo @t §7 7 $% 797 41 IAw" @A
g2 wdr § awaf AT Ar
ae7t § 0 nx Agd faq 77 T qw
7z fowma §@ 7 f& sa9r qF
T A F fews o1 a€E @ 4 a1 &
FgT T TTUA TT T a7 I § AZ HA
o # qg w9 A 4@ R
for wawt v wzm fadr e S=m
0% TG 6 FATA A1 AT UF G HTEHT
FT FATAT AT F41 GC A2 FT 59 A7 [
#7AT &Y F7AT 2 AT wE R owT s
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A T & wET T AT AT W0
AR FT AT )7 AT A
THE 9 A gAawr gt frwe
# 47 7 fay o w07 3w =y 9w
vl far | FagFg @ 9 oA
ag ot A o w7 w7 & www w7 far
g At s qF oA faew g A
T THAT F AT IAET AT
aqfaafaad amra, 39 fm 7
fag 7€ 1 AT A A IT FIAA T
FA AT AT T AT FT @ |
dq o A 97 77 fowm wET i
a2 6 go e 4 @y § w
7 39 34 g0 ¥ € foa w0 0w
Fiogmare ® v oar @wa 2w
AT HEEI AR F EHT AT oJEw wE
s 9% fqudr et s A aafes
2 fm ot d5wr| F7 o & ag war
q&r T FFT W0 AW AfET 3AM 9w
Froo &1 fpdt 7 fpdl 23 9 ¥4
far AT AFATZ |

Ffadi & a # Far  qdr F7a-
AT ST A FET, TE A1 OF HTH A7
g fdr o7 27 9v A e A
25 A1 FT I@T A7 7FAT ¢ fm o FA
fam aed 2rF § A feg a2 a4
G F1 ATAA 24 H &9 a0 & A7
qq FE AR AW fgmr 20 3
ara o fa gure s # e £ A
AR ATH WA FW ATET AT A q0
ar faraa & 9 FrEr FwAT E1 AwET
g1

AT WATAT T qasAg § uFm AT
#1 doh AT faamr agar § | @39
fomnT qrEdwT FATIT IT qAT 4T Al
g qyAr e & a9z 9@ w4 41 fa
farer 3w ¥ §9 @ FHEE 9T T2
WAl IF (AF AT AGN & FEr W
Az Tt @, afeT aEgz gaw
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fa wa®r 6T 7\t &7 w2, SEE
AT HFT AR BT AFIE L HAT AT
K T ArS § el g A &
F7ATE 7O A AHGIE aF T
ATe &1 49 fwar AT 1 AT ST
AT {7 VRS NZ TAET 91T AT
A% YA @A 41 A3 g &
for wgr mar 21 W 9 fAaew 2
fF g awz ¥ gz s At ¥ 9
asEw Tl s oA A fara drew &
TAF F1 HqIAEAT ZET AT 74T F1 4T
TH A ATA ZNIT |

f dzfor wadrar gz 2 A7
AT A7 1 97 AT FE FH1 7@l
fr 7or7 & @1 @ fasTr g 92 g9ar
a2 faaan § afew aga drawa warar
faaar &1 T AT ¥ waw g7 90
2 fo agr ot g faaar 2 @@ @
feregar & ar raer 9t faaar & 3z @oq
famar &1 ey van age 2 5 faa
w0 ¥ A7 g7 Ag e 97 g 8
AT wgr & gw vl AT aeerd
FAL 9EWI AT AT AT 8, qT|F A
fafrezs & Yo darem a7 F7 f5 3
§% 9z AW GEe  faadr fy e
faamr &1 wrEavawar @1, 3 faan &7
A W ug ud woar g & o i
darm w2z fgw qv 9w fafeed g
aradt won d1 fAvem & saer I\
gegeg # wrgEr  gifaw @R
#7 a1 frast arc #3271 £t #ifzr 7 3z
T FgT a1 fF wav @ A F aae
FC A qF AT gafl gEar F, 41 &
fervaa &Y mvar s WA S AT w0 92
fafreze @ argsg T & s &< #
T AEAT FAA KT G HET |

# A1 ag waaT § v owe gmr
A garan off g8 A R femws a9
1§ FriqEr wa a1 frew &
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foaar garar woiaangz § wr z &
WG § 5 geus wew HeT H17 gw
%% fufreze gaar #4r wsgt a7 &
FAAT & WIT TAFT GIET HT GIHIET F
AR T ANT AGE FLA, AR GA
FA |

T 19 Al 49 9o %7 § 3w a1
# wwaar § fr &am J17 97 99 o
a1 wiw #7 gfw & faua & 91 ara w8
& IARN AT AT AT A1 A qEewe
frz fammm amgar g f& F swat ¥
FIE FIO0T FE BT T97  ATREH
I e ¢ f& W3 & fran
wg |AY 21 AFEAT E weTAr 7 2EE
AT @1 gfqara g1 F & 90 AF
# qwaa § &7 aum doad & 39
dar & Far ww ar faw  awm
398 #1¢ frFpT €l grit 1 3w T
Al %2 7§ qUIa FT@TE |

SHRI D. THENGARI (Uttar Pradesh):
I think the Railways have been following
a policy of false economy all these years.
While on the one hand for Class I
officials the Railways have become a
training ground, there is a tendency to
accommodate a greater number of Class I
officers through the different zones
which are being carved out, there is also
an attempt to retrench, directly or
indirectly, the Class III and Class IV
employees. For example, there has been
a ban on the creation of clerical posts and
therefore an increase in the workload of
clerks. One can understand this but at the
same time because new zones have been
carved out, the number of Class I
officials is increased and therefore the
burden on our economy is also increased.
Retrenchment is being effected through
various ways, as [ said directly or
indirectly. For example, when we
introduced  mechanisation in  the
Accounts Department, it led to indirect
retrenchment, it blocked the promotional
avenues. There is no substantial
reduction ir. tiie cost, and actually '\ has
increased
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our dependence on the U.S.A. for mechanics,
spare-parts and other materials. After
electrification and dieselisation there i
bound to be large-scale retrenchment and
the Government has not assured that the
principle  of no-retrenchment  without
alternative employment would be followed
and there has been no attempt or effort to
train the workers who would be declared
surplus, in the various jobs including that of
electrification and dieselisation.

Regarding the various facilities

that should be naturally and justifiably given
to the employees, there is much room for
discontent. A few important problems I would
like to refer to. Firstly, ther, iy the housing
problem. Less than one-third of the total
Railway employees are provided with
quarters. Some of them are in service for 15
or 20 years and still they are without quarters,
staying in big cities. We know that there is no
free suburban services also and much
hardship is caused to the Railway employees
on account of this lack of housing facilities.
More quarters should be constructed. Some
vigorous- programmes for industrial housing
must be undertaken by the Railways. The
officers are given big bungalows. As a matter
of fact their bungalows also can be utilised for
some construction purposes.

Then there is complaint about inadequate
and inefficient medical services. The workers
are not satisfied with the present facilities and
if they approach doctors outside, their bill
will not be re-imbursed. At least the C.H.S.
should be extended to the Railway
employees.

Regarding selection tests also there
is much discontent. In the name of merit,
favouritism is rampant and it I is necessary to see
that there is no room for any grievance so far as
selection is concerned and also to see that
seniority is given its due place.

Now the emergency has been practically
over though not legally probably but the
extra half-an-hour has not been curtailed and
alternate Sundays have not been declared as
holidays. This should be done immediately.

We now come to some big problems.
There has been no uniformity in the different
zones about the service conditions and even
in the same zone there is no uniformity in
the pay- ment of different allowances such
as overtime or night allowances. Night
allowance should be granted to all those who
work during nights but unfortunately many
of the categories that have to work during
nights are not given  night  allowance.
This should be rectified.

We come to the most important problem,
that is of wage. The Railway employees have
been demanding a separate Wage Board, and
there is justification for the demand. In the
first place somehow a number oL categories
were not properly represented before the
Second Pay Commission. Therefore, the
Second Pay Commission could not do justice
to these categories. Now even the Second Pay
Commission's period i.. over and there is no
talk in the air about the appointment of a Third
Pay Commission. Even if there is one, I find
that it is not going to solve the problem
because our experience with the first two Pay
Commissions has been that the Railways
being a very huge concern comprising more
than one and a half million workers consisting
of a number of categories, it is not possible to
have a very comprehensive study of the
Railway employees' plight by a Pay
Commission which is also to look after all the
various Central Government departments and
therp-fore the demand for a separate Wage
Board is perfectly justified. I would request
the Minister not to make it a prestige point and
to concede this just demand of the Railway
workers.
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Then we took pride last year in saying that
45 lakhs of workers have been brought within
the purview of the right to bonus. As a matter
of fact bonus is not actually profit-sharing so
far as our present conditions are concerned
because it has been accepted by economists
all over the world that bonus is nothing but a
deferred wage so long as there is a gap
between living and actual wage and it
assumes the character of profit-sharing only
after the actual wage attains the level of a
living wage but even assuming for the sake of
argument that it is profit-sharing, there is no
reason why the right to bonus should be
denied because the Railways have earned
huge profits, last year more than Rs. 13
crores, and it was because of the sweat and
blood of the Railway employees. So they
should be given the right to bonus.

Now there are some othe. facts that are
causing discontent among the Railway
employees. For example rules are not strictly
followed regarding many vital matters such as
decasualisation. It is really shameful to see
that lakhs and lakhs of workers ar. kept as
casual for years together and as temporary for
years together and therefore there should be
strict implementation of the rules of perma-
nency and of decasualisation.

The contract system, the Government has
declared, would be abolished but it is really
unfortunate to see that on their own Railways,
the contract system still prevails and the
principal employer is not held responsible for
all the rights and remuneration of the
employees. Now it is necessary to revise, in
view of the increased traffic load during the
last three decades, the various time schedules
for the different operations, the number of
personnel in every Department, the working
rules, etc. because all these have become
obsolete. For example, the compensation
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after an accident it being governed by an Act
of 1&90. It is really obsolete. So all these
should be rectified and should be brought up-
to-date. If all these suggestions are taken into
consideration and if we try to curtail the
number of Clas-I officials, if we resolve not
to retrench the Class III or Class IV
employees and if all these rights and
amenities are granted to the workers, a
contented labour would be an asset to the
Railway Administration. Thank you.

SHRI NIREN GHOSH (West Bengal,: Mr.
Vice-Chairman, Sir, now this Railway Budget
has a sad tale to tell. After three Plans they
have come with a budget which paints a
gloomy picture of the economy, a continuing
picture of tha* And of course there is also the
Fourth Plan. So can it not be said that it is the
result of all the doings of the Government that
has. brought the country's economy and of the
Railways to this pass? This is the first point. I
know that this is an interim budget and so I
do not want to go into a comprehensive
discussion, of the whole thing, but still I
would like to make one or two general
remarks and they are these.

There is  dieselisation; there is
electrification and a sum of Rs. 600 crores in
foreign exchange has been spent in this
process, and in buying the rolling stock from
abroad. Now we have certainly a reasonable
fear that due to this very process sufficient
revenues are not being earned, and It is
because of what has happened. For example,
in the matter of electric traction, they have
given all the overhead installations and all
other connected things to foreign contractors.
Foreign experts come since they are to instal
them, and our industry, unfortunately, does
not even produce, say, 15 to 20 or, say, 15 to
30 per cent of the components or the
requirements or the equipments that are
needed for them. So for the rest of this
thing, for the
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[Shri Niren Ghosh.] remaining 70 per cent I
suppose there is a contract with them for ten
years. You have to depend on them for these
and spend the money. And still you go in for
electrification. Is it not a deliberate policy of
creating a vast market for the foreign profite-
ers who sell their goods at exorbitant prices
and continue to net profits without creating a
really sufficient and adequate industrial base
which could undertake those tasks? This is a
pertinent question which the Railway Ministry
or the Government should take into
consideration. Even in the case of the steam
locomotives, 15 to 20 per cent of the
components are  still  imported—their
evaluation is perhaps more than that; it may
be 30 per cent. This is as regards the steam
locomotives. As regards the electric
locomotives, I suppose 70 to 80 per cent of
the components, and everything else
connected with it are imported. It is merely an
assembling plant. The same story is there in
regard to the diesel factory that is being
constructed at Varanasi. It is the same
position; it is merely an assembling plant. So
we have gone in for electric traction and
dieselisation without creating a sufficient
industrial base which could at least make 95
per cent if not 99 per cent of the components
of the engines and everything in that .con-
nection that we require in this country. We
have not done that. Without doing that we
have spent Rs. 600 crores in foreign exchange
on them, and perhaps they will go on
mounting. So the debts incurred and the
overhead charges are being laid on the
Railways. And the Railway Ministers come,
and they say that the railways are not giving
us sufficient revenues and that loans have to
be taken from the General Revenues or the
General Budget, and that retrenchment is
going to take place. There are things which I
for one know. Now the figure has been given
that 150 electric locomotives have been pro-
duced. I know definitely from inside
information that it is untrue. Only
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1 120 locomotives have been produced;

I the rest is a figment of imagination.
Sometimes a locomotive is shown for an
inauguration, certain plates are just attached
to it and then they are pulled down after the
dignitaries have gone away. This is the state
of affairs. And you come and say that we
have produced such and such things. So that
is a point which the Government should note.
I say that the entire policy is lopsided, not in
comformity with national interests. It is
catering to certain foreign investors, who are
netting crores of rupees, and in the bargain we
are taking loans and paying debts, and the
creditors are receiving all manner of
payments. That is the position. I must also say
that before you went in for mechanisation, for
dieselisation 'or electrification, first of all it
was necessary for you to create a sufficient
industrial base of your own inside the
country, which could undertake the task.
Without doing that it is a mere luxury and
nothing else. What is the harm in steam
locomotives, where we do everything? We at
least produce 80 per cent for steam
locomotive traction in our country. We have
come to this stage of, if not 100 per cent, 80
per cent. Now we can complete this process
and build up our base and then go in for all
those things. So, this is one aspect of it.

Then there is another. It is supposed to be a
commercial undertaking, a paying concern
but then it is a public utility service and we do
not expect Rs. 100 crores to be donated to the
General Budget leaving the workers and the
general public to suffer. Leaving aside that
fact, the other fact is that it is a scandalous
state of affairs that the railways never attend
properly to commercial requirements. In order
to get wagons you have to stand in the queue
for long and to grease their palms all along
the line, beginning with the high-ups, with
thousands of rupees. Then only you can book
a wagon. Thatis how the Railway



1221 Budget (Railways)

Board functions, those higher-ups, that it doe
not even cater to commercial needs properly.
Yet they say now, "It is not going to 'give us
sufficient revenue." But that is everybody's
experience. It is the general talk on the
Budget, and that is how things work. In the
State i come from ther, are big railway-yards.
railway marshalling-yards, and yet the story
there is that in order to book a single wagon
you have to spend some thousands of rupees.
Then you book it and then you get it. So
heavy or bulk movement of goods is sluggish
due to dilatory tactics adopted by the railway
authorities. Unless you grease their palms this
is the state of affairs. So they are not catering
to the needs of commerce. If there had been, a
quick turnover of goods, you should have got
more money. Then as regards some other
things I will say.

On the side of the employees sufficient has
been said by my colleague, Mr. Thengari. But
for all those things what remedy has he found
in the Budget? It is that we are resorting to
measures of economy with retrenchment of
staff at the lower level. When a normal
vacancy occurs, we are not going to fill in that
vacancy. Where the question of efficiency and
security comes in, where railway accidents are
taking place galore, where sufficient personnel
are not there, sufficient station masters are not
there, sufficient locomotive drivers are not
there, you still keep the posts becoming vacant
in the normal course, vacant. You retrench
them. You do not fill up the posts and you
make the depleted strength overwork. But look
at the overhead charges incurred on posts
carrying a salary from a thousand rupees
onwards. Can you give us a figure as to how
much you spend annually on them, on those
drawing salaries, from a thousand rupees on-
wards, in the railways? It is certainly running
into crores and crores of rupees. The
Railway Board itself,
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I suppose, consumes eight crores of rupees.
So slash it there. But, at the expense of
security and efficiency you are curtailing the
expenditure at the rock bottom level and
throwing alLthe burdens on the employees.
What a step-motherly treatment towards the
employees. | want to refer to one particular
instance.

There is the Chittaranjan Locomotive
Works Union. The hon. Minister should give
me a patient hearing on this question, and I
would appeal to him in the first Instance that
he should not stick to a dogma. Let him not
become a dogmatist and stick to certain things
that have been put forward to him by the
Railway Board, grasp them and hold them, not
knowing why he should do so. Let him not at
least do it. Let him bring a fresh mind to bear
on this question. There is a railway union at
Chittaranjan and it represents 90 per cent of
the employees. They contested the election for
the staff council and they won all the seats.
But nothing much was settled in the staff
council. Even the promises given in respect of
the' small things that were settled in the" staff
council were broken. This is the record of the
railway management there. They once
submitted a memorandum to the late
Jawaharlal Nehru, and he said that if it was a
union run by the employees themselves he
would consider the question. It was some six
or seven years ago. Then the then Railway
Minister Mr. Patil, said that he would look into
the question. Then last year we' met the hon.
Mr. S. K. Patil along with Mr. Jyoti Basu, the
present Deputy Chief Minister of West
Bengal.

As regards the question of the recognition
of the unions, Mr. Patil said that he would
look into it. At least he gave an assurance that
he would look into it. Small details are
outstanding there and nothing is settled there.
So the joint consultative machinery that has
been constituted by the Home Ministry does
not function there. It will never function there
because the union is not
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recognised even though 90 per cent oi the
employees are in this union. Therefore nothing
is solved. The joint consultative machinery is
not functioning there. If you do not know that
1 give you that information. It is not there.
And it is said that the Government's policy is
that only representatives of recognised unions
can go into this machinery. Since they have
not recognised this union there is no joint
consultative machinery even. Of course there
is a staff council which is a kind of body creat-
ed for the workers. But the union has
boycotted it after trying it for som, f*'r or five
years. They had won all the seats, but they
have boycotted it. At least Mr. Patil gave an
assurance that he would look into it. But the
other day, on the 28th, the hon. Minister
jumped up and said, "No, we are not going to
give recognition to any union in production
units, as a matter of principle or policy." How
it can be a matter 'of principle, I do not
understand. So no union will be recognised at
Chit-taranjan or at Perambur or at Vara-nasi or
at any other production unit that is set up.
What policy or principle is involved here
except one of adopting an obstinate obdurate
attitude? So | would appeal to the Railway
Minister that he may at least look into this
question again and see that something is done
about it.

SHRIP. K. KUMARAN: Heis a good
man.

SHRI NIREN GHOSH: He comes from the
south and you are likely to know him I say
that he should not jump up again and say.
"No". This is a Railway Board decision that
no union in production units is going to be
recognised. If that is so, nothing will be
solved. You can penalise the workers. You
can put the workers into difficulties. But that
does not solve any problem. Only the higher
bosses will be saying that they are producing
150 locomotives when actually they make
only 120. That is The story in Chittaranjan, let
me tell

[ItAJYA SABKA ]

—

—

1967-68 1224

you that.
revised.

So I say that this thing should be

Then there is the contract-labour system
on the Railways. This is really labour
unemployment. Shri Jaisukhlal =~ Hathi,
the Minister Labour, is there who says that
system should be abolished. I  do not
know if they have got any collective
responsibility.  That is ~ what [ want to
know. He says that in Ministry they want
this contract-labour system to be abolished.
But here the Railway Board is clinging on to
it like anything, like a drowing man catching
at a straw. The Railway Board is saying
that the contract-labour system should be
retained, this some thousands and thousa
of workers are involved. And wha about
casual workers?  Out of the total of 14 lakh
employees as man 6 lakhs are in this position
And they say this is the biggest national
undertaking and yet this is their attitude to
labour.

I say we need not donate any money to the
Development Fund or t, the Depreciation
Fund. Curtail the expenditure of donations
given
to the General Revenues. Make lower
levels where real efficiency run concern.
Recruit staff at the lower levels where
real efficii comes and where security lies.
Speed up the bulk movement of commodi-
ties and earn more money. Give up this
policy of going in for luxuries and things
which we cannot produce in our country.
If you cannot I electrifijcatipnj without
soing in foreign imported things, I say, give
it up. Don't have electrification. If cannot
proceed with dieselisation without foreign aid
or foreign equipmen give it up. I say.
create an in> trial structure  inside  the
country which can undertake the job
and do it. That will create a
employment potential. It will absorb lakhs
and lakhs of workers as well as give mor,
employment to  the lakhs and lakhs of
workers on Railways. That willbea natio
policy and that is the policy that I
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would like to see adopted here immediately.
That will be in conformity "with our national
interests, not the present one which may be in
conformity with the interests of some bigwigs
or some foreign investors. So I should like to
have a radical departure. These are the
general *observations that I want to make on
this occasion. When the full Railway Budget
comes, we will see what it is.

SHRI T. V. ANANDAN (Madras): Mr.
Vice-Chairman, the motion of a Vote on
Account for the Railways is before the House
and a picture is made out in the country today
by submitting a deficit Budget. I think the
Railway Ministry wants to prepare the country
to accept an increase in freights and fares.
That is what I think is behind the idea <of
submitting this deficit Budget. As far as I
know, Mr. Vice-Chairman, we can convert
this deficit Budget into a surplus one also. But
the responsibility lies on the Railway Con-
vention Committee. Last year that Committee
recommended that the dividend should be
increased to 6 per cent. At the same time they
did not consider what the borrowing rate of
the Government of India was. The 'borrowing
rate is different and the dividend that the
Railway has to pay is quite different. Mr.
Vice-Chairman, if only we reduce by $ per
cent the dividend recommended 'by the
Convention Committee, I think I can produc a
surplus Budget with a surplus of Rs. 1.35
crores for the year 1965-66. We must now
take into consideration why this lethargy or
slowing down the carriage of goods by the
Railways had happened in our country. The
planners "thought and the Railway Ministry
thought during the first year of the Third Plan,
the Railways would be required to clear about
249 million tonnes of goods. The planners
planned it but their planning has not b>een
successful. They cannot say "that the
Railways wer, riot able to carry. The
Railways are prepared
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to carry the goods, but trie goods are not there.
The Railways are prepared to carry not only
249 million tonnes but even more. But
the goods are not there and the country's
progress has been  blocked in all spheres,
in the agricultural sector, in the public sector, in
the private sec-tory, everywhere. Also
added to that our political parties had also
played their game in the country and therefore
this has happened. Let us remember  that
railwaymen have done well all along. Mr.
Vice-Chairman the 13.5 lakh railwaymen have
worked  wonderfully. They  have done
excellent work. It is a proud record that in
our Railways there has not been a single
day's strike. Compared to  Indian  politics,
our railwaymen have done a magnificent work.
They have also increased the operating

efficiency. It is niore than 116 per cent
today. The workshop production has also
increased by about 53 per cent over and
above what was the production in 1957-58.

Therefore, these laurels should go to the
railwaymen. The railwaymen are prepared to
do even more, but the country is not
prepared. The fault is with the planning.
Some three years ago they planned in a
certain way.  They should not have imported
diesel and electric engines for this country.
The country is not prepared for them.
Dieselisation has been  done for 9,500 kilo-
metres and electrification has been done for
1,700 kilometres. But the country is not able to
give these trains all the goods that they
should carry. What are the Railways to
do? In the United Kingdom only after 100
years in an independent country, they have
brought in dieselisation and electrification and
this they have done in 1963. Ours is a
country which has not even completed
twenty years since attaining independence.
We have not yet guaranteed minimum !
wages for our people. ~ We have not | yet
given them enough food. What necessity is
there to  bringin 6431 electric and diesel
locomotives to ] this country, including those
for nar-I row-gauges which we have taken a
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[Shri T. V. Anandan.] decision to abolish.
The decision was that the narrow gauge
should not function. Why then did the
Railway Ministry indent for narrow gauge
diesel engines?- These are things that country
must think about, and that is - the, reason for
today's slump in the railway front and for the
Railway Minister , coming up with a deficit
Budget. Therefore, Mr. Vice-Chairmafi, , [
think . the policy followed by the Railway
Ministry is not right. We have the
Chittaranjan Locomotive works, the
factory at Varanasi and the Integral Coach
Factory and they are producing in abundance.
We have got efficient engineers in the
Railways and' they should be given their due
credit. What was steam locomotive produc-
tion factory yesterday is today converted to
produce electrical engines; it shows the
valour, dexterity and the know-how of our
engineers. Such being the case, why did we
go to the United States of America. It is
said—I have heard it—that in order to
support a liquidating company in the United
States of America we have placed an indent
for diesel engines on that firm. That is what I
have heard; I do not know how far it is true.
That is why things do not shape well in this
country.

Now, there is so much of competition.
Road transport is one of them. Thanks to the
three Five Year Plans we have expanded the
road transport and provided metallic and
tarred roads in the country. The road transport
is a keen competitor with the Railways. The
Railways, cannot any more say that ,they hold
a" monopoly for carriage of goods in the
country.' The road transport is also there and I
am told that the road transport is also financed
by the Railways. I think the road transport
should be nationalised soon or it should be
taken over by the Rail- ways. It is
happening in other foreign countries; in
advanced countries the road transport is under
the control of the Railways. If' we, did that,
there could be quicker move- I
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ment 01 gooas. j>0 many xraaers ana other
business people go in for road transport
because goods are handed over quicker than
the rail transport. Therefore if the Railways
could take over the road transport also along
with it, 1 think the situation could be
improved.

Coming next to the question of grievances,
I do not want to demand a Pay Commission
or a Wage Board at this juncture because
immediately they will say that they have ap-
pointed the National Commission under
Gajendragadkar. I think he-has yet to submit
his Report, and it is not going, to be
submitted soon. It will take two to three years
and until then I know the wage-earners: in the
country including the railway-men will be
only told this: 'There is this National
Commission and that Commission's Report is
awaited.* That would be their plea. Yet I
would say there are several grievances which
have be to be tackled by the Railway
Ministry. For instance, although the Railway
Board issues orders on many questions, the
individual Railways do not implement . those
‘orders. I can quote-many such instances
where unnecessary delay is made in the
execution of such orders. I suggest that there
should be a Bureau or a special Committee in
the Railway Ministry to-check up why such
orders of the Railway Ministry are not
implemented then and there by the individual
Railways. Mr. Vice-Chairman, we must
remember the capability of the two
Federations in this country controlling the
entire railwaymen without going in for any
agitation. The Railway Ministry must take
into confidence these two Federations which
have come into existence. May be these two
Federations may also combine into one to see
that they dominate the Railway Ministry to
bargain with the Railway Ministry and to
dictate to the Railway Ministry. I anticipate
that day will not be very far especially after
what we have seen in the Fourth General
Elections in this country.
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Next I come to a point, a very pertinent
point which was also referred to by Mr. Niren
Ghosh—a salient ~ point—about  the
recognition of those Unions in the
Chittaranjan factory, in the Integral Coach
Factory and at Varanasi. What is the
difficulty there? Today you may say that it is
a production unit and you cannot grant
recognition but what will happen tomorrow,
we do not know. We have seen what has
happened after the Fourth General Elections.
So why don't we take that honour and grant
them the recognition? Those units are doing
wonderful work and the Minister himself has
paid encomium on their good work. I think
there is no harm in it. We have democracy
here and with so many things happening in
this country I think there is really no harm. So
I would appeal to the new Minister to take a
bold decision to see that the Integral Coach
Factory and the Chittaranjan Works Unions
are recognised. Though they are not
recognised, today, they are given
representation when we go for discussion.
When you have given them that facility you
can as well extend it by giving recognition to
their Unions to deal with the General
Managers of the respective units.

Budget (Railways)

Now before the Minister comes up with the
full Budget in May I would like to make some
suggestions for his consideration through you,
Mr. Vice-Chairman. Now the traders are not
well disposed towards the Railways because
their goods handed over to the Railways are
handled very rashly. Because of their rash
handling there is breakage. The Railways may
say, '"We pay compensation' but there is no
good paying compensation after their goods
entrusted to you are broken to pieces. I think
this aspect should be taken care of; because
you have also taken up the carrier responsibi-
lity now you should be more careful in
handling the goods entrusted to your care.
The Railway staff should be told that they
should be
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very careful while handling the goods.

In the last Budget, Mr. Vice-Chairman, it
was announced that a container service had
been introduced between Delhi and
Ahmedabad. If the experiment has proved
successful. I think it must be extensively
introduced almost all over the country because
in advanced countries we see the containers
serve a very good purpose. There will be no
breakage of fragile things. I think we have got
oil tankers an* we have got box wagons. On a
similar way we must introduce new types of
wagons to load in bulk foodgrains, fertilizers
cement etc. instead of packing them in bags.
That will eliminate a lot of difficulty for the
trader and It is also easy and quicker for the
Railways to unload if such special wagons are
constructed and used. Our designing officers
should apply their mind and see how best they
can introduce these wagons of new type. We
must also have wagons with shock absorbers
so that in the course of shunting thing* may
not break and the goods handled by the
Railways may not be spoilt.

I would like to point out to the new
Minister another thing—the-amount of scrap
lying undisposed and unaccounted in the
Indian Railways. That will amount to crores
and crores of rupees. Nobody takes any
interest in it. They may say that scrap worth
so many lakhs has been disposed of but
consider how much scrap there is. If
Members go to the stations, the yards, they
will see how many engines and other scrap
are lying there unused and undisposed of.
There are hundreds and thousands of wheels
lying in several workshops in the country and
nobody takes any interest about

[THE DEPUTY CHAIRMAN in th, Chair]

Minister to appoint a special corn-through
you I appeal to the new mittee, including
some Members of them. And crores we can
gather. There also, Madam Deputy
Chairman,



1231  Budget (Railways)

[Shri T. V. Anandan.] Parliament, to go
into the entire Indian Railway workshops and
loco sheds to find out the undisposed scrap.
Nobody takes interest. I know that. Even
though I have tackled this subject at higher
levels, nobody would care for that. There-
fore, I think this must also be taken into
consideration.

3p.M.

SHRI DAHYABHAI V. PATEL
(Gujarat): Scrap does not burn. Otherwise,
they would have burnt it also. Whether they
be sleepers or logs of wood, they set fire to
them.

SHRI T. V. ANANDAN: Today, after
twenty years of independence, there are 4-foot
doors quarters in existence in the country
where rail-waymen live. Although the
Minister referred to their services in good
terms, this must be eliminated first. This is a
free country. The fourth general elections
have been completed. All this we know. The
railway-men must be treated as true and
faithful citizens of this country and this 4-foot
door must be immediately taken away,
because you are charging an equal amount of
rent for these 4-foot door quarters which have
served for more than seventy or eighty years.
If you want the name, you can go to Artikere
in Mysore Division. You will find 4-foot
doors still in existence. Now, no drinking
water is served to th« railwaymen free. You
are charging the railwaymen for drinking
water. Crores of rupees are being spent in the
Fourth Five Year Plan to provide drinking
water to the entire people of the country, but
here in the case of Railways, which fetch you
about Rs. 823 crores, you charge them for
drinking water. Is this right?

Finally in the suburban area traffic Is
increasing everywhere and, therefore,
electrification of the Madras-Arkonam line is
very essential. I think the State Government
also has
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referred the matter here. There is another
point. To clear the traffic bottle neck between
Vyasarpadi and Basin Bridge, about one mile
length, if you quadruple I think there will be
no bottle-neck at all. Estimates have been
submitted and approved, but the work has not
yet been taken up. This is in Madras area.
Between Vyasarpadi and Basin Bridge it has
to be quadrupled.

Another thing, a circular railway should be
introduced. There will be no difficulty,
because the line between Madras and
Tambaram is electrified. If Tambaram is
connected to Avadi on the BG, it becomes a
circular railway. This should also be done.

Another request to the hon. Minister is
about the conversion of MG into BG, the line
between Reni-gunta and Tirupati, which you
have also menlioned. That should also be
immediately implemented.

Furthermore, to stop ticketlwa travel, the
ticket examiners should be increased. Th,
policy of the Rail-Way today is they do not
increase the ticket checking staff. They
reduce the ticket checking staff. How can you
prevent ticketless travel, unless you increase
the ticket checking staff? That must also be
taken note of by the hon. Minister, One more
thing—to show how deliberately the Railway
Administration is working. Diesel engines
have been introduced in this country three or
four years ago, but you have not paid the
diesel assistant that rate of pay, because the
FA & CAO has noi accepted the creation of
the post. What reason is there? When you
have got diesel engines, when you have got
an allotment for the diesel assistant, you are
not paying the diesel assistant because he has
not created the post. What kind of argument
is this in this country? I do not understand it
atall. 1iappeal to the hon.
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Minister to specially take note of this. This is
a problem for the last three years. How calm
and loyal these railwaymen are. If they had
joined the political agitations, what would
have been the country's fate? They did not
join them, because they love the country.
They want to serve the country. Therefore, all
these anomalies and creation of unnecessary
obstacles by some of the administrators
should be put an end to. Thank you.

SHRI P. K. KUMARAN: Madam Deputy
Chairman, we have now heading the Railway
Ministry a brand new team. Our experience as
far as the Railway Board is concerned is that
whatever criticisms we make, they) go over the
head of the Railway Board or the Railway
Ministry. While congratulating our new
friends, I hope they will take some of the
criticisms which we offer seriously and try to
understand them. Last year I had occasion to
mention that the policy of reducing the
expansion work; of constructing new 'ines and
new investment on the Railways would
adversely affect the finances of the Railways.
Now, this year they have come forward with a
balance-sheet in which Rs. 15.27 crores is
shown as deficit. This they say is due to lack of
traffic, which they expected from coal, iron
ore, steel plants, etc. The traffic which fell
relates to coal, iron and steel. Now if one
million tonnes of steel have to be
manufactured, four million tonnes of raw
materials have to be moved. So, when the
country fails to produce one million tonnes of
steel the Railways lost' five million tonnes of
traffic. Injtf ndia the main consumers. of iron
and steel are the Railways. TIfe other
consumers are only minor cries. Be they'
wagons or coaches or other things, the
Railways constitute the main consumers of
iron and steel products in India. When the
Railways have decided to reduce consumption,
how can they expect traffic? So. that is why
this year they have come forward with a deficit
of Rs. 15.27 crores.
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Anyway, that does not mean that the
railway finances are in very bad shape. The
Railways' balance-sheet is prepared in such a-
way as if they are private railways. Profit is
hiding in every nook and corner. What is the
Development Fund, the Depreciation 1 and
Revenue Reserve Fund? Crores of rupees are
lying there. All these are profits made out of
the Railways. Again, during the Third Five
Year Plan, Rs. 53 crores had been paid to the
General Revenues, over and above normal
rate of interest, to which the General
Revenues are entitled, because it is according
to the recommendations of the Convention
Committee. During the Second Five Year
Plan Rs. 30 crore; were paid. So, within the
last ten years the Railways have paid to the
General Revenues are excess of Rs. 83 crores.
So, I do not think that the Railway finances
are in a very bad state, that it has been badly)
managed. The point is their curtailing the
development plan is mainly responsible for
the present lack of traffic. So, this has got to
be revised. New development plans have got
to be undertaken. What is indicated in the
pattern is that in order to save premature
investment, you have j curtailed investment.
That is the I argument. This is a wrong policy.
In a developing country this should not be so,
especially as the Railways are such an
important thing. Railways are the main means
for developing new areas. Nobody will go to a
place if there are no railways. For example,
who will go to be the northern part of Mysore
and start an industry when you cannot take
anything to that place by rail? So als*>, in
areas where the railway ine is net there,
nobody will go and start an industry. Neither
will the Government go there. So the
industrial development of India also is
hampered by the lack of development or the
'iethargy shown by the Railway Ministry in
taking up developmental activities on the
railways. As far as last ylear is concerned the
actual profit has been Rs. 117.82 crores. But
the deficit comes because of the convention
and the passenger tax which has to be paid
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[Shri P. K. Kumaran.] by the railways;
Rs. 133.7 crores. HTtice the deficit. It is
not an actual deficit. It is a pa"per deficit.
There is a significant passage in this
white paper where they say that during
the last ten years they have increased the
fares only two times. After stating that
we have already incurred a loss of Rs.
15.27 crores. This is quietly stated! for
creating , reason in May next. I doubt
whether they would not come with a
proposal for raising the fares and freights.
I think it is not correct. It iy not necessary.
If necessary the Central contribution may
be retained at 5.75 per cent, but in the
present conditions rates and fares should
ot be increased until you are in a position
to provide comfortable travel. Even for
the first class traveller it is not sufficient.
For third class travel there are some
sleeping compartments. You cannot say
you are providing any facility which
comparable Railways in other countries
are providing.

There has been anxiety to introduce
mechanisation, dieselisation and .elec-
trification. Already/ 51 per cent of the
traffic is being handled by diesel trains
and electric trains. I am not against
dieselisation or against electrification. I
want my country and my Railways to
develop at a fast rate. But any planning
should b, done taking Into consideration
the socio-economic conditions of our
country. Here we have introduced
dieselisation at a fast rate while it has
caused displacement of staff here and
there. A number of skilled workers were
asked to go and work as khalasis; skilled
drivers were made to work as shunters;
aD these things have happened. But the
diesel oil has to be imported. I can under-
stand if our dieselisation proceeds in
accordance with our capacity of using our
indigenous diesel oil. To that extent we
should go.

The same is the case with compu-
terisation by the 1. B. M. company. We
do not manufacture these computer
machines, and the American firms do not
sell them also. They give the machines
to us on rent. After making

[ RAJYA SABHA ]

1967-68 1236

the entire cost and profit from the
Railways as rent they take the machines
back. We cannot keep them. By using
that a number of clerks in the audit
offices are rendered surplus. In
Chittaranjan it is installed; in Madras, in
Calcutta, everywhere it is installed. The
result is that a number of clerks are
displaced. Promotions are held up.
Carbon paper and special paper for that,
all these things have got to be imported
through spending foreign exchange. For
installing the machine the room has to be
air-conditioned. In order to feed the
machines in time railway returns have of
late started travelling by air. Hitherto
they used to travel in the brake vans, with
the guards. The returns have started
travelling by air because the machines
cannot be kept idle. There are good
engineers here and technical facilities are
available. We can manufacture our own
computers in a small way. It is not a big
thing. Electronic brains we need not
introduce. We can introduce it after ten
years or fifteen “ears when the country is
in a position to utilise it. When you
introduce these things, a number of
people get displaced. Promotions are
withheld. Small computer machines
which we can manufacture in India
shou'ld be installed to facilitate easy
work by calculators. The policy of
bringing in computors like that is wrong.
It goes against the very social conditions
in India. Here we have got planning. We
have had three Plans. After every Plan
we have added 10 lakhs of people to the
figure of unemployed. That has been how
the planning is going on.

The Accident Enquiry“Committee
made a number of recommendations.
Many of them are implemented but in
actual practice when we go down he-low
we find that there is always a conflict
between the D.S.0. and the D.O.S., that
is the Divisional Safety Officer and the
Divisional Operating Superintendent.
The Divisional Safely Officer will say;
you do your duty according to rules. If an
A.S.M. starts a train without fulfilling
the condi-
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(tions, he is given" a charge-sheet. The
-Divisional ~ Operating  Superintendent
says: you start the train using your
ediscretion. If the D.O.S. is travelling,
he gets a charge-sheet. If the D.S.O.

Budget m (Railways)

is travelling, he gets a charge-sheet.
Here is a memo. This is a memo
issued originally. Sometimes memos

are issued to start the trains. This is
a memo issued b>i the Agra- arca. He
is asked to start the train without the
vacuum. This is an original memo.
Now there is a provision that when a
charge-sheet is issued, an enquiry
should be conducted and the employee
should be satisfied and the administra
tion should also be satisfied that he
should be punished. But there is also
provision that for minor punishments
enquiry need not be conducted. There
is provision that withholding of incre
ment is a minor punishment. Whatever
it is, for any train delay or any viola
tion he is given a charge-sheet. As
soon as the explanation is received in
the office the officer does not care to
read it. H. has got a printed form
ready; "Your explanation so and so
of such and such date is not accepted.
Tour increment for so many years is
withheld". Printed forms are there.
These forms are printed and kept in
the office. A.S.Ms., pointsmen, cabin-
men, these are the people who are In
volved in it directly. There are a
number of people who have not drawn
increment for the last ten years.
There should be some co-ordination.
Safety rules are necessary; efficiency
is necessary; but there should be some
co-ordination as to how these things
have got to be done. i, any accident,
if a few people are injured, it becomes
a major accident, if nobody is injured,
it becomes a minor accident. That is
not correct. Any aecident should go
"befor, judicial authority and the rele
vant rules and standing instructions
and the behaviour of the employee in
the light of those instructions should
he examined by an independent judi
cial authority and then only the blame
should be located. Without that, sim
ply issuing printed memos and giving
punishment is a> wrong practice. This
practice Is functioning as a disincen- m.
tive to the workers.

*
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Recently, as .many of 'my .friends have
pointed but, the, staff position has
become top. heavy. I will take an
example, the Rajahmundry yard." In
1949 T remember there were 2 shunting
jamaclars, 3 pointsmen, 3 coupling
porters, to do all the shunting in the yard.
Within these twenty years the number of
wagons handled Or trains moved has
increased nearly 2£ times. Today, there is
a Yard Master; there is a Deputy Yard
Master; there is an Assistant Yard
Master; then shunting jamadart and
pointsmen. But each wagon has to be
coupled by hand. The numl>er of
coupling porters remains at two; even
today there are only two on ,duty. , The
number of wagons which pass through
the yard has increused. There is a Deputy
Yard Master. I was watching him the
other day. For half an hour I was seeing
it,—he was quarrelling with everybody
under him. He was a bright young fellow.
But the question of management he did
not know. He picked up a quarrel with
the AYM, with the train examiner, with
the coupling porter,, with everybody. He
said, "All right, you issue memo, memo,
memo." Like that he was saying. It was
going on like that. The top people to
supervise all this have increased but the
people to execute the jobs have not
increased in number; actually, they
remain static, That is the case with many
junctions.

Take the Tadepalli Yard. I mentioned
the position of that yard last year. So,
this position has to be reexamined. A
number of inspectors are necessary, but
not so many. Many of them do not help.
But the number of the people who
actually do the work should be
increased. The number of trains passing
through has increased, the number of
wagons has increased, the work-load has
increased. Therefore, those people's
number should be increased, not that of
the supervising people.

_'Then there is another thing. At
Bitragunta which is now on the South
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[Shri P. K. Kumaran.] Central Railway, a
big shed was constructed—crores were spent
on it—so that 110 engines could be maintained
there.  One  day that Divisional
Mechanical Engineer or the Chief
Mechanical Engineer had a brainwave. The
link of the running express trains was changed.
Previously, the system was that the driver and
the guard of the express trains used to be
housed in their hom, town which was Rita-
ragunta and they were supposed to go to
Madras or to Vijayawada or to Rajahmundry
and then go back. Now, this man had a
brainwave. He said, all should be located at
the Divisional Headquarters, that is at
Vijayawada, which has a shed which cannot
cater to more than 48 engines, while the shed
at Bitragunta can have minor repairs made at
that shed on which a crore of rupees have
been spent; a big, round shed has been
created there.  Now, that is going waste. In
Vijayawada there are no facilities for more
engines in the shed. The drivers come after
getting down from the engines and they go
back only to Bitragunta to sleep. They have
no quarters at Vijayawada. Such mad things
should not be done. Without considering the
local conditions there, it has been done. This
should be given up. Facilities are there at
Bitragunta and at Rajahmundry. Big sheds are
there. They are not used. Here, a shed
which cannot even cater to the needs of 48
engines has to cater to all the mail and express
engines. So, this position should be
corrected. These are only the examples.
Similar things obtain in many other places
also.

Then, I will come to certain other things.
About electrification and die-selisation, I have
spoken. They effect the staff. The number of
staff employed also goes down. Not only that.
While the existing staff is surplus here and
there, they are dislocated and transferred.
Sometimes when they have no work, they are
transferred here and there, and all these things
happen. But they recruit new people
Fortyfive of the Inspectors of
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; Works on the Western Railway are served
with retrenchment notices; at the same time
the Northern Railway advertises for Inspectors
of  Works. When they are recruited, they
are-given training and Ave or six thousand
rupees are spent on each of them to make them
fit for their duty, and then they are sent
out. In the Guntakkal Division on the
Southern.  Railway, there are trained
switchmen with SSLC qualifications, 15 or 18
of them, and they can be promoted as A.S.Ms,
But they will not do it and they advertise for
ne,, A.S.Ms. This. kind of erratic things
should be overcome. There should be a
comprehensive survey of what to do, how and
at what stages.  This modernisation of the

railway system should go on,
modernisation should be done. But the
socio-economic conditions of  the country

should also be taken into consideration.
Otherwise, it will fail and there will be no
progress. Just as, after two or three Five
Year Plans the country's economy has
collapsed, the same thing will be repeated on
the Railways also.

Then about one case | want  to-know,
about the  canteen  staff at Kanpur.
Canteens are organised for the benulLt of the
railway staff. Now, they had some grievances.
They went on a strike. They were
dismissed. Now, the Railways say that they are
not the Railway employees. Then when
they got to the local State Labour
Commissioner, he says, you come under the
Centre and the Centre says, you are not
Railway people. That is their position. The
canteen is organised for the benefit of the Rail-
way staff. These people are paid by the
Works Managers there at the Loco Works at
Charbagh and of the CMW Works at
Alambagh.  So, something should be done.
Although they are canteen staff, the main
responsibility for anybody working on the
Railways' should be taken by the
administration. They cannot simply be
looking on when their co-workers are getting
certain facilities; they must also get them
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you cannot show any discrimination simply
because they are indirectly employed. They
should not be discriminated against.

One word about vigilance. The other day,
while negotiating regarding the rates of
transhipment labour at a certain place, the Chief
Commercial Superintendent of that Railway sud-
denly said, "Mr. Kumaran, they  are criminals.
And you are coming and representing their
case." I  said, "If they are criminals, you
weed them out. Who asked you to employ
them?" Later on; I went and made enquiries. [
was surprised to find out onething. Coal was
being transhipped from broad gauge to metre
gauge and from metre gauge to broad gauge. If
there is to be transhipment into four wagons, five
wagons are placed at the yard and coal is
loaded into a'% the wagons. Four go into the yard
and other one goes into thesiding. Then the
railway contractor in broad day light unloads it
into his lorry and carries it off.  The vigilance
inspectors and others are there. But they simply
close their eyes but they open their palms. There
are different rates. The inspector  gets  one
rate, the havaldar gets another rate  and the
RPF sepoy gets one rate. This day light
robbery is being tolerated. They are not small
pieces, they are wagon loads of coal. So, these
things should j be taken serious note of and
some serious action should be taken. The
superintendents, the circle inspectors and all
those people should be dealt with. They permit
the nation's property to be stolen, for which the
railways pay compensation. If it is taken away
like this, what is going to happen?  So, apart
from the failure of constructional activities
which  we have slowed down, there is this rob-
bery. Who is responsible for this? Everybody
is conscious of it. One of the men whose name |
heard as being behind such practices, he hag
become
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an MLA. So, I hope that all theae things will
be taken into consideration and remedied.

st dlo QR wWww (famr)
Iumefa  wgEan, gwe EW A IW
AFAATE  HT TG S97 A4 aF Ay
1 qwAY ST feufa AT 2, ouw
HAAATE &N 3 F1 19 41 S@d1 2 | 3B
Tt & IO T AGF 20T F 9 0F GO
urs £ | w3l 9 9 I & e
W1 W2 §, TEW WY I F IIC 9
qEr & | T A qA9€T geET ¥ Wit
fawa 2R %1 91, 32 gafay 55
its 3w #1 s fafa § sz
uTE 2 A IAHT AL T I ¥ A
il A OFATTEIE |

garer fagrr v S99 geEr
it g9 AN @A §, aguw g frwar
FUT TATHT &, TH TR A I FT
st frwmr g anfer v S @
AT 2 gwEar fEieanT § aug
q awar 41 oF A faage
q WEHT WA A% Wi werydr ¥
HEC ATOGT T @ie1 wg S gger
qwadtr A H A g ok, g
deadiq FiwaT # 0T AE L g "/
HT qF IAG ET AT A0S w0 A
WEH TEATZ | A TEHT 92 AT
FA ATAT TATHT B, W@l H fF ow@e
g B aFAr 2, zafan & gy 7

fraga 71 IEar g Tz @ At
g 3 uE qwzare [ewiedeg |
W3 & A gmEA 41 fFogw g

werga W17 weager § faoyw A%
FI ATEA FT, IAFI T GATH qIT
foar sta | 3T ST wWET § omEe

FHT UF F(H ATIA 2, TH AW A1
# ST TS W §, AT @y aza fr
FHE | Hagar § e owama &
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[t @ a0 Hew] ¥ fesd % @13 A1 WA wefer
A AEr AT ¥, FEOr afte qgr | S Wiw wgd g 9 9¥ = g,

qmw AT Al AX FAET & wgvAr
grge uF A1 Ffege aF w7 W
AT HETAT N AT SREEr S
wtr Wt A¥eE FWE ATA AT W
31 frar war ar, ag fee 7 Fe=ie
faay s, #AifE STUw J2v ogEdAE
fear 91 T@T 41,98 T AT G
AT FWIL AF F AW AT HIT
a2 0w g R ¥ wewre gag fw
ffr & W1 AFeT FAT FT OAT(OAT
T ArEA A gt qr Az o faar
AA, A AUAAGANT  TH FT AR
#, a3z AOAAEANT W g wT o d
HFT LW aF Al ATEE A
a9 % WieE §, ¥ aTEHed wgoy
FAT §, IA ATT W ATHT WA
Foq W wTA A TEd fwawd
T @y AT A et A=A § I
ATE | ATT AX ATE IAK A WA
ECEId I R I G L D el

o IAT A€ § 39 A A1 A A
BrRAMIT TEAEAT W UF S
# 3a% fad 3374 4,000 To | Al
g feqidie ® &1 0w WG s
#1 Hifqae § s a0 fas 80 wo
2 | feama s w7 # Faw fr s
TR A & 6% g | §oamar g,
AT AZ AVHIT AR(AATR ¥ AE 97
qAAT AT F, A TH A F AR
1 ferEe a9 A1 &1 ARFE A
zafad 4,000 F1 T FEF 1,000 F
& it /1T SOFTAFTFT & 100 Fo
#7 7| Kagar g fF o g ow
AT fa=re &7

HIA ¥Aa KT AL HHEAT  EET
g, IAW ATH AW mwIAY qF FA
qEeE & g £ | afew owa qr

AT Fw & qafaw @

faar s @ f wwi v AT T
&, Afer 7 ww e W w4 faar
sttt &, A1 93 @m ¥ fra

el ITF qErE £ M e a4 fam

SET 1 W & (A § qEr @
qe &, TWET FT AT 9w F, Afeq
TUAT AT qIAT AT qEr, T g
a1 @i gAr wifgw W awEw
ag afaw 919 2, AR AT AET AWAVE |
afar sq a8 § T, 9T, 9rEr
¥ AT FT AT T@T 9C 47 ITNT
¥ g & o9rar 20 & =g
g & wrsr o waw avg & foed & o
FATH, JIC FATH, 9% FAT9 9 U7
swfeore fesg az 412 &T 5197 S
66T 8, 3 faare aa% foag ox &t
g &1 fe=ar A stra; #ilE aar day
T g fe 3w A O g a9 s
faar oy 8, for ST FT AT
T AT AETATE | BT A FT H-
w17 fav =rdi ¥ AT L, IH I HAFHT
FT 4T A wAT | gEfEd ww
aF aeg %1 fe=ar @, a1 37 9T S
AT YT &1 7% § fzar s,
IHA WY FTRIART ETATI | HOC OF
flaw & fead H a8 gagr wdft o
@IE A DT ATTH? FAAT, AT AHTA ©F
§ oA WM AR AR awE
A1 Afaw THewd w1 T 2, a2 qa
Favgd w1 auac fgenir ) gafaq &
argan g fw fesd ar awat freman o,
uF 72 &1 feear vy g gafey,
1 a4z A& ; FifF 9 T0 { w947
FAWE, FH AN ARIHAZ A HTAR
FIAT BT & | ELHWAT A UF gFaT

#2197 JT ATAIGE, A 9Z 9T FAOw | ATHQ WA qg g9 a5 §) e
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W #r aEr faedr g g froaw
ATAY AT AFY F | IA AT AL
F1 T FAT AR W F gewr
# wi" T § fF e A
9T HIF |

TF AT XA gAA F A4 ATE
f& ot dfes w2 I #T 3=
A &7 AT TR 8, ag a7t
W AT qF AT AT F F] q0AT
F4 gAT AR THL A TR
# 1960 61 H——5.3, 1961-62 7
—2.2,1962-63 ¥ a7’ 1963-64
H 1.0, 1964-65 ¥ 0.3 196566
H-—0.7, 1966-67 # 0.6 #AT
1967-68 ¥ 2.1 T TE I
AL qF #AT W|EF quaT wEgAa’
g owreAwd | Gar #WR, F|WAT
ot ¥ waw § a8 Av 7

AT AT A LA HIT FTAREF
Fao TErEgA fFavaar g o v
R & o A WA H A for
g, A% adon fEeade | oarEr
21 #argar g, wrwr ot Jor &7 feafy
2, vafafa ¥ fgmwe g aga
L AT FRIT 1 FAEAT IR WAL
fv FTaT 9207, 41 A T TAR!
Awd faadr §1 afeq | w7 a% fF
7% far 9779 78 a9 a5 f2e=-
ez FY 1T G A A )

QIAr T TE AAT fAw FAT FI 41,
azT AT F TR AW 9 w4
FUA AT, WIHETT A Iq ATAAT FI
arr #r fmar 2, ov gaw faw o
FAAEY g wifET, 9 FEaEr
AU AE AT R o3H OHIT AT A
qUEFT ®T e E@raqr SrEar
71
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TFTEEA FT AT qIAT F5 A9 A
U7 § 9 AL W AR | AL T
FT FAT FIOT 2! IAF OF AT H
Fg1 war 2 T fadfae fewaza &1
Iz & AT FIAT &, We A X K 2
a4t St § Iawr fewae g ar g2
F AW F A AR Y, T
feddz g1 39 T ¥ fedae o
qrgee WEE A fFar smar 2, fee A
I8 g7 foqar s Fv arfed, sa
fr 3o s wfgd, ag @ A
g O @& W A @ AE A
AT uré F, IAR! T FA & fay
aqrat, Me Faeord w1 feoar 1 ar v
w1 e g, ag am et At @ a8
# W F

o AT B A o qgfatreea
F1 WY s WAy g § | Ae-aE
mffed # W gf g2 % @
Hiffs e AT F M SR-ER
FHATL &, T I A TATH GV | FA
F qarfas wrx #1§ A4 w1 wFHAY
FH WY FY, FfFT AU I I A
wifeee TA7 wae 6 ag g9l g8y
¥ warfas  AE Fear @, A1 IEEr
qfqeriez 2% #7 Fifowr ZET 2, W
FAFT  ATF & FIE FT ATEN AT T
aEY 2, AT 3w 9¢ =aw Agr fEaw
WET F | WETA FT OH A ¥ AR
UF HEHZ WA ATH W HWEHIE, a7
gt faeg ¥ a1, 39w (et =g wnfwas
1 qgadt owd, aw fedr wlt §
AT FIH HAT 4T, AT FH H Iq
degifae ot ¢ &1 a1 7z 771 ¥
gfams w1 Weae ar| w0 AdEn
a7 g f saet eeda 1§ w2y aw
®EEA 3 9% F7 faur) gEAT SEw
At foramdt #7 39 foan ot %1 %1€
g uré 7 o, IAe wgr @ fE o
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[T o wAo wEw]
T THE wge aw a7 arfa fas w6
& wian wre gw A & fAw Ak
ufwez &3@, @1 g % & e
famr st | wfa A g ot fF e
IR &g arfan FET 411 3R 4R
qrAT7ES & g/ AvHEr T, S
o strg g et fredte g wrfey
a1, g &7 a% ag 7o s a7 fegi)
EAFCHIACEAR - uE i iRt o
guT ¥, % uE ¥ A7 A g g fw
T ST ZWT q=TAT AT 4T, qE @A
TR AFE KT GAFT FFAT ATAT 8 |
AT AT A g F 5 ogw A
¥ W Aemgw Al & 9 W
TAT FT TET 41 WIT IAGT AT qT
foreran = av ar =iz fammr anfedr
qr, a7 AT AT AT (AT @I | AT
faadr frar of g 8, @fdw =3
veEfafrmma &% e adf 3 &)
walan § w4T St w1 eyw @i
e g & oW w1 3@ e
WoEAT At #  faewy dra ¥
gasre #1 faar g, afew fRe ot oy
aF #18 gaars adi gio

T A7 & oF gav ¥ foey g
FEI ITOTFE AR T AT ITHHI
gzl fam war| g2 & A" qEEAT
BUT | FIE F GAAT IAG T H g
afed =g F1 A § I a@faw 7
Feie st o 7Y fvar war 81wy
UH W I At ¥ 9% var vy # fw
e @ i o gf Rl 2, a7 3w
faems &1 s gwrz O qfem &
featE 2, fommt forar gom & f& sa%
faers 1% qfew #1 fowmaa /@ 2
T W9 Al araers W gaEr afaw
¥ = A fear o T @) @ oww
N FTHT A I & nifwaT wor v
& T9¥ a7 § w1E g agy
g o q Fr adm W gaard wed

[RAJYA SABHA ]

i
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AT AT | gHET AATT AG EHAT
& f& mrdt atene g1 A @ iR 38
AR A AT BT AT 2| ARy
St SO & wifeaT , 4 atgs @
@A § W1 # ag wgen WA g e
STGFT F1 1A FT Serow AT A8 |
9 AICH uge §1% geEETdd §2 w9
g ey e st 9 #1 wifwav
AR & A F1FEET 2, IAWI 49
femr s =fea ) ag @@
ag ar g & sq gu% a1 7 fowaa
#1 ST &, AT IAAT FEl A GAATE TG
gt &1 wfed o wgm Az g fF
T AT Am|l & Wi gEr sriEd )
ST 73 AT AT 37T et g &
91 7@l 4 €, A fawrs FEEgr
grT =fzd | St sfees A & A
F1 aAET g, IAN1 a5 fwaEr wm
aifgr | R SARl T SIwET ¥
AATAT AT, AT AN FREETG F
T HAT FTH T |

¥ O A 4y o 2 R
@ Ffagre a% qre T w127 g7 =770 )
¥ mwean g fr owoe a0 & wfeRm
TF qIT A ATZH E1 AT AT HTATA qF
AT IS ATST &1 T | T A UF
ATZ T F1 OF F42g 29 a<WT &
HTATH % #1231 G001 | 98 Wi UE
qETE ¥ WIT WO g wEe g HEr v
T ST w4 |

&1 ZA1 & AT | 9FA A FF AW
g adWT & g7 291 w1 SR W]
Ffzgw aF #meTm We d WA # |
#wgTar @ sia7 (g @1 g fAarer
oA £, WiE 43T 9T FE A%
UFHTEZ BT T E | #e &9 a1 A F%
1T g1 A fomwe o fon, wfew
3% oT 18 gAErd A9 g £ |

FIAT TRT T AEq g F
A% W ATRA 91, 98 Fa1 A1 A5 47 |
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39 dr5T B Fwrfaw dw F far faar
qA T OAE 7 oGO A
q7fazr a§ S AET FAA FT ALY
fat qv ag wdr aF g 9@ gar £
Fafar & qrzar g 5 gita & & 57
qAMCT qF T2 gY T AT gAY
ATET AT, I8 F1 (67 § 3= F7 fagr
S w39 w1 wifaany a5 faar
fzar strr

u# w3 mfgat F 7z 9949 F AL
H Fga1 3 | TS A0 7 AT FAT
#, T UM A F AT 9C FAAr 1 gafar &
fafaezs ags & @z wgar A g fF
7 %9 A1 &1 719 AT {5 71 wifzar
FIAT 7 #21E 1T 8, T+g 31F A9q T
qaAqT Ffgq |« F1 aifFar aET 7 "
AT ITATATEZ, AOT AT A0 F
EFIAT 3, TF S0 AHT TT TAAT 1027 |
T AEF1 77 fafa=r #1 geam
FIAT FAI(ET | TH AT F1 AT F §7517
&1 =97 faarar wgar § fr 77 Fiw
TIHRM AT F172T |

st MY Kgay (F7 AT F9HT)
fedt Jmedq arfzan, st a9z =T
fafaerz arza & gat a3,
IFA TH THC AT fraaET war
# agaar g 5 o avr @@l ¥ g7
H1Z F B3 F FTAT ¥ fAw v av
Fwomar 4 ggrar w23 a1 w15 W7
HTUT FEAAA F74T 124 F 1 A2 707
qF wiAA 740 &\ Afea & oaamAr g
fF 7zt aF BEorT 3T AT AieqF 2,
fogax are feomar 3% 74T 97 AT
I AFT AMT A Fh1 feq=az 47 |
w7 fFoay a3 F oWy o5y 3497
gAfaZisr 747 a4 2 Sir i/  7awr 37
Frfza, A1 AT FF Forar agoar S
2, 3a% faars Id 27 § | fww
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feoar dgra F ama amg gfan AT
gafagrer &7 41 A 2 41 fvr wr%
TH AT FT GATA q41 F471 2 % q74717
T fermr w4t agrar ? Ffea & az
FEa1 9w g 5 ferar agd £
arg #rg Faca vefafazaT § ofs-
farmestt qz wf &

¥ fafgezz gmEa iy a9 oF
ara fgedr #1 o6 faarar a@an g
ML Fgar a@ar g & agr & ey
fafazs gz ara srodT 717 &, 190
uF zfee g 3 1 ga%  warar a3t
9T Foorg AT &7 wfaw & wiT gw
A fergemta & 07 &) A Ay
AZT T X | AfET IAA TeEE
g F a9z AT &1 ¥ faq faw 38
¥ |1 1 & 2F a4 &, A frear
A BAFE FFAETA T AR
z¥ &, 7 gadr grufsfeg=ar 7
F4dr & ff &% 71 381 9 A1 fafqzd
AT F IT X AHA FX WA T AR
farT spT JaT 9747 @ ) 4 F AR
a® fas 300 Fra 1 GraAT AT 3T
300 WIS & HAF § AT gAATT FT AT
A7 zA  FAA 97 11 war AT
HIT FAT AT AR AET FAAE |
WIT AT 6 WA & w2 fzfezgn qmd
ar wmwt gz fagar s za 180
faa % Fae 10Tt T wifsarzazgq
TZATZ 1 20 FE T FA A1 H A
T T wiwT fgar & o7 gz faa a4
7 A A AT HE PAAT & | FH AR
M FT AT Az gravr g oS A
Uz F Jfeg AT Jrar =912y g,
37 % faw avefy afsma g 3t 30
#q  fafaez arzT 51 o w5 2
feqmar 3, w7 ¥q W7 AAT A5 w1E
qary agr fwar @A 2

FTOHIT H  ATAD AT 2T T ATH
% wriq zfor o d fag, wd Az
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[T = ]

Tg=A 97 drdT a7 79 faadr &; i
q AT T § F9 TG H AT G
wTEd & | 94 ATEN S AWT 9T AFY
qg=dr & a1 391 fEEwa 1 avgan
FEATIEATE | A @ A A E I fw
qIEFIE AT E AN T §F FT gl
§1 A F @ 1 M9 FAG AT WY
T g & o 29 g8 § w9 § A
AT ITFTAFIT Z1EH &, T TG1 T
&1 T T AT AN AT AT BN
§, q HEHW 9T 9F @ & W gEe
g7 I WIEr 21 %A AL H
OO wE@aTT § oAt T 9% g,
T & werar fafaes agg & oo
vty & w1 & fF 2w 0AT w9
gAT #1 wreadr agr &1 & ) FfwT #
a7 FEA1 We § F 2w § wewe
TF 919 & foy 1€ o7 Uy Fdvee
Za 7 &\ aga § A A, qEm,
FAFAT WL ZAL TGN § TATFE (0L
ZdAl §  GIMEIE WA E, WAL gl 97
faw w2 aemw # & 0aT FEOE
zafar & a7 & 7S FAT AT E
f& T wg &7 TEE 1 AW FT
qET § TSAAIE aF UAT HEIE E9
JATA FT ZAATH FL | THE HATAT A
ZF A7t § wAAY § 98 ¥ ¥ FH A9
TSAHIZ TF AT FT A AT I AZ
q9a | TaF  werar § a7 6w
FTAT A1EAT § 7 30 300 W AT F
far  wo &1 uF ¢ 2T AT =fEw
o7 A g4 g ¥ 241 ¥ 2, AT
ww fEar s =nfed o

g% waEr F "OwRr  Agedr
TH 9159 F7 faq1es BRI TF agH
F art i faarar wmear g 0 faed
are A1 H¥ WT oaga & GoF
T AT | g7 97§ 41 fF A Arga
F1 W a% o A Ffgy ) v T

[RAJYA SABHA ]
| Wl &1 FAW FEAT aw
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EOGAMATE HIT T AT T AF
FEHET qgT A€ B | FHA A
17 & &a9 FIAT aF &
A B ATAT AR A aweA
arw arA & ag fawar garer arge
& &, o1 fewem & fagrer & aga a=dt
t 1 fewe &1 29 & g & WY
At fafeft & waie & feam &
W gH T AT F1 A A% fawEr
arfad ar, #few aw o d9 g A
Fq9 14 WA FY E1 Arga fawr @
& oY 3z i Famy aw ) TEE wwg
1T FIOA &7 Fqer 97, B: HA FT
@ feent war & gafae & fafaez
aed § fodee semfe 7 o390
ATHE 7% q qeT  qq99T 30, FIH
gt et fafsesw wewe
ZCHE 9 1 A ueHEl
g fafeedr &1 wawz gav @
o AT 97 g A€ AT wwA
& Al gt & W Arma T g9 &
q9E A7 AG GPT wEAT E |
gEifE T TR T weneE B0
mar 2, afF fom T & agd oaw
AT AT, WL FHY THAT F TR AT, AT
#qagar g fogad 75 aver oy 04T |
g a@ & 14 A FTa99 7§ 20
qe FT AAT qO A, @ A @
FH AF 50 WA &AM H W AT
v 2 fF = famr 2% 75 Sud
T AT gATT AT 0T, 7 WY
AT ARA  F G @ G,
wfar & mrtfas fafae ¥ gz
femee w®=m & w3 s 1 a0l
& wedt foar &@rr ) 1047  wxy
guwl wadr foeft 41, 1 9w a9
ooy 571 91 92 faatae Fravea @
# w9z 91 MT Igaqa 1w F 9l
srey SITAT 9T WAl qr | A faw e g
@ ' gy g, fee A e ona



1253 Budget .(Railways)

%t Yo AR A A E R T
T TR T &, AR g F
oy fF g8 gl & gorrdi fat iex
% wiga fawr o1 @ 2, At gardt aug
WAt mar @ 5 odr g e
AT £, 9wt i feeme fea
war & P A o ww o 2 5
g T gy F fF Cwee
g A ITqTA  9F uTE sfEar’ i
ad feedt &1 o @ &1 "W,
gfgr s@ gg gyt &1 @F
§ a7 EWET gUF wF g wET § WK
et waw ¥ Agr war § &
g &g tar §9% W@ (@A
oAt # | Taw gare fadl § ww qar gian
2, ®ifs g7 S T FTR AT
qaowg 441 &1 A {0

oft sfren quft : F " Fifor

ot Wty g : AT arE  gFwe,
. F®F ). gAfwr & wgm
fe <a¥T aTF WART F T TASAG
oo | & wmw § fF o
SH® 97 AT wfer 97w fEwAr
arm @fF 9% F9 § F9 zEw
A4 AT W 4 W AT AT
Tt 2, mH F9 owEar fam &%
el FIUT  TF F1E I AL WA
) s wETIE 3 W
gRIT, & WAT WY gRi o) W
AAFFE AT Z7 ST F AWIT A
COER S S C B 1 R S
gafad ag 14 |WE F 3§ AT 930
FAT R | WX I ATIT T 9 AT
uERgy 2 qeq w9, qr feeg
9 g9 ¥ g9g q  AG & AW
&1 wraEr faer

% g9 Arq Fag wgar s
9gT OF AT FT ARAT g, @i q
o WE W AR & W@ R
A AT AT gATE wE H oo & ar
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wizr wifedi & @@ & w@ifE
T mmd § fF v % fas
%ﬁwﬁwﬁa ﬁm=ﬁ Fifzd sadr  ad

for =@ &1 gaffg & gEAT
& &g ﬁs ufefsr &1 @i
ihfsw | qasag 41 WY, A1 4
g feer & wawr ww fEar

ISTIEIE | A o, ¥7qF
afawr &1 gyt &7 19T 2| TmE
ag frar & -

"ARTICLE 102(1)

A person shall be disqualified for
being chosen as, and for being, a
member of either House of Parliament—

(a) if he holds any office of profit
under the Government of India or the
Government of any State other than an
office declared by Parliament by law not
to disqualify its holder."

o Arfedar 103 T AT TAT 9MfEy

"ARTICLE 103

(1) If any question arises as to whether
a member of either House of Parliament
has become subject to any of the
disqualifications mentioned in clause (1) of
article 102, the question shall be referred
for the decision of the President and his
decision shall be final.

(2) Before giving any decision on
any such question, the President-shall obtain
the opinion of the Election Commission
and' shall act according to suph opinion."

wq 104 K F@T AT
"ARTICLE 104 If a

person sits v.:. ." SHRI OM
MEHTA: How?
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ot AT gD, A9 @ g,
wT qfqq |
“If a person sits or voles as a

member of either House of Parlia-
ment . . )"

qE AIF 9731 AE ST AT ET |

. . . before he has complied with
the requirements of article 99, or when
he knows that he is not qualified or that
he is disqualified for membership
thereof, or that he is prohibited from so
doing by the provisionals of any law
made by Parliament, he shall be liable
in respect of each day on which he sits
or votes to a penalty of five hundred
rupees to be recovered as a debt due to
the Union."

w7 wfigs m=S1 % @1%

#

THE DEPUTY CHAIRMAN: Mr.
Rajnarain.

SHRI RAJNARAIN: I am within my
rights.

THE DEPUTY CHAIRMAN: I want
to know whether what you are referring
to is a fact.

SHRI RAJNARAIN: It is a fact, |
Know. I have every  proof.
IE  a@  F  afq i d w0
FIWA 37 @1, f@aiT F1, AT a7 &,
Fegld 3w fafsgr w1 o o@ &1
ATArg 26 AT FT 1 F AT
afz®r 9WE o FIT q@FF F A
gar ¥ far gy §

THE DEPUTY CHAIRMAN: That has
nothing to do here.

SHRI RAJNARAIN: It has
severything to do here.
2, & ame 97 AT FTGIE .

ot srawy qrar © AT fEATE-
Az gAF #97 T ¢ |

st qaATm . # qg wFAr
aear g & e fawor ww
faearar fawmr

I am within my limits, I
have studieq the thing.
R gsr w8t aw ¥ g @,
931 § | ¥ OF wAIA wrIT 9%
T2 AT FFTLAATEE | W
afasr g9 off a1F @97 7 357 F
qr 4z | a1 500 ®  qfa
far ZaFr FTaT I =E AR
IR TAAAE AT BT AT TEAAE
A T | BH qEAT A g &
qATLT AT AT 47 | 721 TT AT o
Hro WHo FIA F AT H7 A E .

THE DEPUTY CHAIRMAN: Any
point of arder that you raise should be
very briefly and specifically put. You
must be very brief and very specific.
You are referring to something which
is not a point of order as far as I have
heard, Beside you referred to a
Member in the other place, not here,
I do not know what your point of
order is and therefore there is nothing
here and I do not think you should
fake the time of the House in this
manner. A point of order means

something put very specifically and
very briefly.

S THAATCEN ¢ WAAAT, ST
TgT A% G X TAEAg fEoww
AT ga F1 %15 gar 2faw ¥ f
§ A% g AEH ) F T qEAr F )

4 pm.

gqamfa © W7 A1 FT %4
g1
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5 TAATAW 2 F gEl we
FT@ F F Wy Hwamw a @

st foeiardt fawrk; wifr afmara
I WiEZT F 1 547 A1 wfww gam
qtF sy 3 g fear @ uie
w1 7wt o Foswe € fafesa o
awre &1, 39 fafeza &1 @ faar
g 26 &1 afer &1 #=ma
wrez? faaar @ a1 5 T goat fafeen
FTAR T T W E I AANR
A6 AT a7 FY

9% 9 ¥H
3 gT & | % nggw 9w
mer aefam e ¢ fva=

g1 wqar At ag a1 wiT fawm
HATAT F A SR G FIZqAT, AU
FT |1 WY 1AT  HAMI T T4 qATHA
1 afaze & qw fese 78 fpar an
YT 9% AT WA HI G947 7 P
F71FF FErzqaa ¥, wlaa@ ¥ ag (a7
gaT— where this question will arise

?il'ffﬁﬂ?;’?f?——if any question arises

THE DEPUTY CHAIRMAN: I think
that will do, Rainarainji.

Sl TAATE@T : HAATEL, T
gl Az A fawr gar & & wav
a7 fag zv3q &1 F, 3 |7 = agar
2 | W12 W=t Ueg wE1 AT &L AT
AE TAr FT 98 F_EGd H2 I
gEAT g | TR AZ frat 2 fw
5g A1 & AT & fav sy aar §
IS AFA AT AF a7 F qra7 F fau
AF ARTH IS0 AFT 2 | WTHAMEL,
# st s F fenr amr g fy
AT Aifessd & seand A 39T
gam  fagrr  war ® =7 FyEmfa
faqst & favg watq gzrrar 1 &
WMqd HIE9 & 47§ ouH
fAqaT ST SEAT § .
158RS—T.
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THE DEPUTY CHAIRMAN: That
will

9 A FEAI G IE F
do now.

= TrmmTITYT « atm | =ad
I think there is no point of order in what

Mr. Rajnarain has said. He has tried to
give some information to the Minister of
Railways, and that information, Mr.
Rajnarain, you have given. That is all.
Now the Minister for Railways.

THE MINISTER OF RAIL7/AYS
(SHRI C. M. POONACHA): I thank the
House and you, Madam, for having
given full opportunity to the Members of
this House to express their views on the
Budget figures and on the proposal that I
have made to provide sufficient sums of
money under "Vote on Account".

During the course of the debate several
suggestions have been made and I am
thankful to the House and the "-
Members  for  their  constructive
suggestions, and also to the pointed
references made to the various
shortcomings that still exist in the
railway administration. It should be the
endeavour of myself and my colleagues
and also the Railway Board to examine
each of these points very carefully and
take appropriate measures to cee that
those shortcomings are remedied and the
working of the Indian Railways put on a
sound footing.

Reference was made to certain im-
portant points. The first point which was
made by my hon. friend, Mr. Kumar an,
was in respect of the apportionment of
the profits. and he asked whether it was
proper on the part of the Railways to
show a deficit budget while, in fact,
substantial profits were earned, and
whether it was not a papers deficit which
was presented to Ibis House, and not ,
real deficit. Madam, as you would be
knowing yourself, as well as the House,
the
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railway administration is being provided with
the necessary capital (a) Jrom the General
Revenues of the Government of India, and (b)
from its own resources. To the extent capital
has been provided from out of the General
Revenues, out of the general resources of the
Government of India, the Railway
Administration, being recognised as one of
the premier commercial enterprices of the
Government of India, is required to pay the
interest on capital. Actually, what we call as
'dividend' payable is, in fact, the interest
chargeable on the capital. And this varies
from time to time, and there is a set procedure
to determine at what rate these dividents have
to be paid. As my hon. friend himself has
referred to the point, there is the Railway
Convention Committee on which there are a
number of hon. Members of this House as
well as the Lok Sabha. They go into the
matter thoroughly, examine the accounts in
detail and then make a recommendation to
Parliament, which Parliament would again
consider and accept. It was after such a
recommendation that had emanated from the
Railway Convention Committee that the
recent enhancement of the rate of dividend
was agreed to. It is because the borrowing
rate, in general, had increased; it is because
the bank rate has increased during recent
periods. And in confomity with that the rate of
dividend payable by the Railways to General
Revenues was revised. The latest revision,
that is, from 5.75 per cent to 6 per cent, on
capital, provided after 1964 onwards,
accounted for an increase of Rs. 1.6 crores
only. And that has not, as my hon, friend has
feared, taken away the entire earnings of the
railways. In fact the calculations are there for
the sum to be paid at a rate, and it comes to
about Rs. 130 crores. This is a normal
commercial practice which is being adopted
by the Railways all these years. It is not a
recent innovation, and it is not to take away
all the profits and to hoodwink the general
public into believing that there is a
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fictitious deficit. The deficit is real, because
this commitment is a firm commitment on the
part of the Railways for the capital that has
been provided for their various activities.
Therefore, the mention, in the papers I
presented, of a deficit of Rs. 15.27 crores, as
has happened in the working of this year's
railway administration, is not a paper deficit;
it is a real deficit, as brought out by the
relevant facts that have been placed before the
House.

It has also been mentioned that we have
been drastically curtailing the expansion
programmes, the development programmes
and thereby bringing the rate of progress to a
sort of standstill! position which would affect
lhe economy of the country in gene-ial, and
thereby we would get into a vicious circle
where the earnings might go dawn further.
Well, the facts, as we have already provided
to-the hon. Members of the House, do not
bring out that point. The fact is that the
progress of the programmes during the Second
Plan as well as during the Third Plan has been
not only substantial but phenomenal as would
be ueen by the figures that have been
furnished. For example the figures for load-
kilometers today has gone up considerably
from what it was in 1950-51. Number of
stations, locomotives, the originating freight,
number of passengers, all these things have
gone up and we have provided all these details
in the White Paper as well as In the other
papers. These show that the Railways have
made great progress during the three plan
periods. They have not only extended their
services but the Railways have increased the
frequencies of the train services. They have
increased their capacity to carry passengers.
They have developed their capacity to take
freight, both general cargo and goods traffic.
At the same time, uniformly their earnings
also have been going up. But this year's report
and this year's performance—I refer to the
Durrent year's performance—has been
somewhat not up to our expectations.
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for the simple reason that the originating
goods traffic that we had anticipated did not
materialise. There had been some recession.
After all, what is a Railway Budget? The
Railway Budget is, in a sense, an index of the
activities of the country, the economic
activities of the country. It would only reflect
the economic activities of the country and
therefore, if there is any slight recession in
some quarter, immediately it is reflected in
the Railway's earnings and that is how it
stands now. As a matter of fact, Madam, 1
have attempted to place a correct picture of
the working of the Railways during the
current year and a prospective picture as
broadly as I can, so far as the coming year is
concerned, to provide material and
information to hon. Members so that they
may give us their valued suggestions and
recommendations and we could take note of
those suggestions and recommendations and
advice in preparing our final Budget and
come before .the House with as correct
statements of the facts as possible and also
with the necessary recommendations for
meeting the requirements of our Railways in
the coming year.

There have been some pointed references
to certain specific matters. It has been said
that in the production units so far as the
labour-management part is concerned we
have deviated from the recognised principle
of giving due recognition to the unions that
are organised there. I have been dwelling on
this point only yesterday in the other House
explaining to the House that as a matter of
policy so far as these production units are
concerned

SHRI P. K. KUMARAN: There is no
policy there, only prejudice.

SHRI C. M. POONACHA: Please let the
hon. Member hear me first. So far as the
Railway Administration is concerned, we
have adopted this procedure that we should
have the management-labour relationship
built up on the basis of having the elected
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I staff councils, and this has proved successful
so far.

SHRI P. K. KUMARAN: We have staff
councils for all the Railways all over, not
only at Chittaranjan.

SHRI C. M. POONACHA: If the hon.
Member feels that it does not work properly,
well, I am prepared to look into the matter,
again. | have looked into the matter and with
the material that I have before me and seeing
the progress that these units have made, all
these production units, whether it be the
Chittaranjan Locomotive Works or our
Integral Coach Factory at Perambur or the
diesel engine factory at Varanasi, I can say
that they have all done excellent work. The
progress that they have achieved is quite
remarkable. We do feel that so far as the
working of these units is concerned, the
labour relationship has been quite cordial. It
has been a happy one and we are further
examining the question of how best we could
improve upon the good relationship that has
already been established.

It was also suggested by my hon. friend, Shri
Niren Ghosh, that so far as the Chitranjan
Locomotive Works is cencerned, the production
was at a very low rate. I do not know from
where he got this information. The Chittaranjan
Locomotive Works have produced not less than
1974 or nearly 2,000 steam locomotives. They
have just now started manufacturing electric
locomotives and they have produced nearly 80
or 90 so far. But the programme is to maintain
an annual production rate of 150 electric loco-
motives in Chittaranjan. That is the targeted
figure. We are working towards that and it is
hoped that we will be able to reach that targeted
figure soon. I do not know from where my hon.
friend got the impression that the Chittranjan
Works are not coming up to the expectations of
the general public. On the other hand, the rate of
progress has been quite impressive. While
during the First Plan period the production was
341, during the Second Plan period !  the
production was 831 and during
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[Shri C. M. Poonacha.] the Third Plan
period it is 802. This number of 802 is of
steam locomotives only. During the Third
Plan period we had made arrangements that
Chittaranjan Loco Works should produce
electric locomotives also and they have
produced about 80 or 81 such electric
locomotives. Therefore, as a result of that the
total  production of locomotives at
Chittaranjan during the Third Plan period is as
much as 884. That is no mean performance
and I take the opportunity of this debate in this
House to pay our highest compliments on the
achievement of the Chittaranjan Locomotive
Works.

[RAJYA SABHA ]

Similarly my hon. friend Shri Niren Ghosh
made reference to the foreign imported
components. He said that the imported
components form a very high proportion and
that there is an implied attitude on the part of
the Government to oblige foreign concerns,
while seemingly producing certain things in
the country with 90 per cent of imported com-
ponents from abroad, with the object, perhaps
of obliging some foreign interests. Certainly
this is not based on facts. Here are the figures.
So far as electric locomotives are concerned, at
the moment, the indigenous content is about
37 ] per cent. Before 1970 it is programmed to
achieve as high a percentage as 70 of
indigenous content or components. For this we
are dependent on the Heavy Electricals at
Bhopal which are to produce certain electrical
components. The Heavy Electricals, Bhopal,
are now organised to produce the required
components for A. C. diesel engines. When
those conWin the indigenous contents will be
as high as 70 per cent, nothing less than that.
Similarly, in the case of diesel locomotives the
indigenous content of those locomotives is
about 56 per cent and we hope to reach as high
a figure as 90 per cent by 1970. That is the
programme and it is the intention and it is the
accepted policy of the Government to see that
in whatever line of manufacture within the
country the
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maximum percentage of  indigenous content

should be attempted  and should be
achieved.  This much  so far as my hon,
friend Shri Niren Ghosh's remarks

regarding the foreign, components that are used
in the diesel and electric locomotives produced
in the country. Reference was also made to the
question of  increasing the speed of the
trains in certain sectors. It is the intention of the
Railway Administration to increase the speed as
far as possible so that transportation of goods
and also the passenger train service could be
speedier, and could be more useful. But in
this there are certain difficulties. ~We cannot
doubt increase the  speed of the trains but it is
not as if we can increase the speed as much
as the engine capacity because it is dependent
on many other considerations. Track
stability, signalling equipment, various other
considerations come in the way and it all means
additional cost. To increase the speed in
certain sectors, we have to re-do the track
afresh, strengthen the track and stabilise it so
that it can bear the strim of a particular speed.
Therefore it does involve heavy expenditure
and keeping in view the capacity for spending
money a programme has already been drawn up
to progressively increase the speed of trains
in certain sectors and gradully extend it to other
sectors.  The Railways have a well thought
out programme for increasing speed in some
of the most essential trunk routes.

There has been certain reference to the drop
in goods traffic. As was pointed out by my
friend, Mr. aKuma-ran, this was mainly in the
steel sector, coal and cement. The anticipated
additional goods traffic of about 12 million
tonnes did not materialise. We could hardly
achieve about 4 million tonnes additional
goods traffic during the year. So there has
been a physical shortfall of 8 million tonnes
of anticipated goods traffic. That was due to
various factors, of course the recession and
also partly due to seasonal failures. We have
hsrff two bad seasons and that also resulted!
in a
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drop in the goods traffic while under 1 the
severe conditions created by  the failure of
scasons the Railways had to bear a heavy
burden by way of relief work. = We had to
rush food-grains; we had to rush over so many
other materials like fodder, irrigation
equipment and such other things at a
concessional and nominal rate.  That also has
affected our earning. So while the Railways

are recognised as a commercial
undertaking they are also expected to
discharge  certain duties as a public utility

concern of the nation. Therefore In this dual
role it is not possible at times to account for
profits only. There is also the service
part of it and therefore . SHRI V. M.
CHORDIA  (Madhya Pradesh) : May I ask
one question? If you speak of the service
motive why is it that you are charging more j
between Churu and Fatehpur?

SHRI C. M. POONACHA: T will, look
into that point. It is a specific question. I do
not have the requisite information just at the
moment with me. 1 will look into it.

But does my hon. friend at all feel that
the Railways did not do their part to meet
the situation created by famine conditions in
Bihar, in U.P., in Rajasthan and in Orissa? |
have all the figures with me. 1 am only
broadly trying to explain as to how under
given circumstances during the preceding
two years the Railways were put under
greater strain and as such in the ultimate
analysis it has reflected in lesser earnings by
the Railways during that period.

SHRI P. K. KUMARAN: There is no
strain but underutilisation of the capacity.

SHRI C. M. POONACHA: That is also a
fact but my hon. friend would also admit at
the same time that so far as the capacity of
the Indian Railways is concerned, it is the
programme and the intention to keep the
capacity ahead of the demand. We are
trying to do that gradually and in that
probably our outlays are a little heavier.
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[THE VICE-CHAIRMAN (SHRI M. RUTH-
NASWAMY) in the Chair]

A point was made by my hon. friend, Mr.
Om Mehta from Kashmir to say that the
stretch of new line construction from
Pathankot has not been taken up in all
seriousness and the progress has been very
slow according to him. Then he himself en-
tertained a bit of doubt as to whether what all
we say in respect of Kashmir was well-
founded. I do not wish him to judge this issue
by the unavoidable delay in the construction
of this new railway link. The very fact that my
hon. friend is participating in the debates here,
that he is present in this House, and that there
are several other honoured Members of
Parliament from Kashmir proves beyond any
doubt that Kashmir is an integral part of our
country.

SHRI P. N. SAPRU (Uttar Pradesh): That
we have links with Kashmir.

SHRI C. M. POONACHA: Furthermore
the fact that we have an honoured son of
Kashmir in the Cabinet today proves beyond
any doubt that Kashmir is an integral part of
India and the mere delay that might have
occurred in building this railway link or in the
further extension of it to Jammu and Kashmir
need not be the main consideration in proving
that fact.

SHRI OM MEHTA: What about th«
railway now?

SHRI C. M. POONACHA: You can leave
it to the Railways. The Railways have a
programme with them and this matter will be
looked into and we will try to do as best as w*
can.

Madam, I have attempted to give as best ag
I can a correct picture of the working of the
Railways and have provided all relevant
information to the Members with a view to
seeking their guidance and suggestions. Now
all that we have come before the Houae is for
a vote on account. The varioua
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[Shri C. M. Poonacha.] points that have
been made during the course of the debate
relating to the construction of new lines and
the other suggestions ~will be given very
serious thought.

Budget (Railways)

SHRI D. THENGARI: | Nothing about
the employees' plight?

SHRI C. M. POONACHA: As for
the employees' plight, I might take
this opportunity to explain that in the
Railways the welfare of the staff s
of paramount importance. We give

great  importance to  this matter and
personnel management is one of the
most important functions of the Rail
way Administration today. As my hon.
friend himself is aware, we have ever
so many commissions and tribunals
appointed from time to time to exa
mine specific problems and the Gov-
mment have accepted each and every
recommendation of such commissions
and tribunals that were appointed
from time to time. Not only that. We
have implemented them fully. So, it
could not be said that the Railway
Administration or the Government of]
India are indifferent to the welfare of

labour and staff who are employed by
them. At the same time, hon. Mem
bers would be knowing that this is an
undertaking which employs the lar
gest number of labour. We have
about 1-5 million bodies working. We
run about 11,000 trains per day and
as was mentioned by my hon. friend
on the other side, we carry 5-7 million
passengers every day. It is a huge
operation and in this there are ever
so many problems coming up daily,
nay, hourly. Each hour we have a
problem. are Dbeing tackled
continuously. It is not as if during
these exercise the Welfare of labour
is given a low order of priorities. No.
The welfare of labour is given the
highest priority.

They

Reference was made by my hon. friend,
Mr. Anandan, to the housing problem. During
the Third Five Year Plan 71,000 quarters
were provided for labour, but one can ask
whether that
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would be sufficient. It is not. You can ask
whether we have met the requirements fully.
We have not.

SHRI P. K. KUMARAN; I request the
hon. Minister to pay a visit tc Kharagpur and
see the small holee which you have
constructed there.

SHRI C. M. POONACHA: I am myself
explaining the point that we have not met the
requirements fully, but nothing is halted. The
programme that we hav, on hand has been
implemented and according to a phased
programme we hope to provide the basic
amenities of housing and such other things.

SHRI A. D. MANI: (Madhya Pradesh):
Why do you not say 'Yes' to Mr. Kumaran?

SHRI C. M. POONACHA: To the hon.
Member, Shri Kumaran, I say that I admit that
ther, are certain difficulties and I have
admitted that we have not been able to
provide housing facilities to all. But our at-
tempt has never slackend. Efforts are being
made continuously to provide as best as we
can, within the resources available, the
welfare measures so far as labour employed
by the Railways are concerned.

Doubt was expressed by a few Members
that this rapid mechanisation might lead to
drastic retrenchment. All said and done the
Railways in this country provide the
maximum opportunities for employment.
Therefore, the country does expect the Rail-
ways to provide employment opportunities to
the maximum. At the same time, it could not
be that we cannot think of modernisation.
Modernisation in certain respects will have to
be undertaken. Otherwise, we would lag
behind. If we do not adopt certain modern
techniques and methods, a stage may come
when our Railway system might freely be
compared with
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the bullock cart. So, we do not want to remain
static that way. A certain amount of
modernisation is absolutely essential to keep
pace with the spirit of the times and also the
spirit of the world, if [ may put it so. As such
our electrification programme, dieseli-sation
programme and then probably mechnisation in
particular types of work to reduce manpower
may have to be done. All that will be done
without effecting any retrenchment. As such
the Railways have already decided for
themselves that whatever be the pattern or
pace of modernisation, it will not result 5n
human misery, i.e., retrenchment, and towards
that end we have already taken a decision that
future recruitment be stopped, so that whetever
staff we find surplus we try to absorb them as
best as we can in other activities. We give
them special training also, if it is so needed.
Then we try to absorb such of the staff, who
are found surplus after effecting certain
measures of modernisation, within Jhe
Railway Administration. This is the accepted
policy of the Railway Administration and this
we will maintain right through, whatever may
be the manner of modernisation or the pattern.

Again, my hon. friend, Mr. Kuma-ran, was
referring to the computers that w, have got and
said we are trying only to increase our
commitments on imports. He even mentioned
minor points like carbon paper or the special
paper and said every item is imported. It is not
so. I have checked it up and find that none of
these is imported. These machines are not
computers, but are only calculating machines.
We have installed them as an experimental
measure. We have taken them on hire for the
time being in order to get ourselves satisfied as
to how efficient they could be and to what
extent they would really cut down our working
costs. Once we are satisfied, probably we may
go in for regular computers. That matter is
under examination and study. At this moment I
can only say, even there ou, attempt would be
to see that
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the staff now employed by the Railways are
not retrenched on a mass escale, giving
preference to machines. That will never
happen. We will also keep an eye on this
question. In our process of modernisation, we
would certainly see that the surplus staff now
employed by the Railways are switched over
to other tasks and usefully employed and kept
in service.

As 1 was mentioning, this is an interim
Budget and so I have not got much to say at
the moment. I am grateful to hon. Members
for having given their useful suggestions.

SHRI JAGAT
Chandigarh?

NARAIN: What about

SHRI C. M. POONACHA: My hon. friend
referred to the point that Chandigarh should
be brought on to the main line. As hon.
Members are aware, in the Fourth Five Year
Plan we have a programme for railway de-
velopment. That envisages an outlay of Rs.
2094 crores and in that we have a regular
programme of works to be undertaken. The
Planning Commission have given certain
broad indications in the development
programmes and suggested that certain essen-
tial guidelines will have to kept in view. We
are attempting to keep these guidelines as our
object, but in the meantime the Draft Plan is
yet to take a final shape. After that is known
and when the precise outline is determined so
far as the Railway development programmes
are concerned, we will certainly look into the
suggestions that have come forward in
connection with extension of new lines
including Chadigarh. This will be given due
thought.

SHRI MULKA GOVINDA REDDY
(Mysore): How much has been allocated in
the Fourth Plan?

SHRI C. M. POONACHA: The total in the
Draft Plan is nearly Rs. 2094 crores; but it is not
final. It is only the draft. Once it is finalised we
will be able to spell out the other details I
within the limits decided upoR.
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[Shri C, M. Poonacha.]
Sir, with these words I commend
my proposals for the acceptance of

the House.

o qREATTEY - a7 |qrAEr
awar g & 97 7T F oy qRq A
FH & A7 AT & §9 wATAar o
oYT F=I% FTIZOHT AT Stran «r @
* st % Fa AAFa 2 s ggam
W EE AT FTT @A T ) W Ay
A AT F1 T2T 7 F2T AT F07 TAAHE
T 6 TAR 9A% 0T AT wyfadr
griT, ot oar &1 frar s e d ¢
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SHRI C. M. POONACHA: The hon.
Member is referring to a case which
comes under the Representation of the
People Act, wherein certain disabilities
would be there for a Member to continue
as a Member of either this House or the
other House. This does not come under

purview of the Railway Board or the

FT | Railway administration. This is the first
. time that I am hearing of this case. He

St w3 A v (AT AEI9T) | himself seems to have referred to the
T # o point that after a certain date this contract

was terminated. Whether the contract is
subsisting or not is a matter which has to
he gone into in detail. At the moment
I,will not be able to offer any opinion or
seek any advice-from any quarter.
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